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from India and the traders at Bombay 
were rep:Jrted to be unable to make 
effective use of the Cochin market to 
any appreciable extent. With the 
emergence of the U.S.S.R. and other 
East European countries in recent 
years as important buyers of pepper, 
export deals were entered into in big 
lots and as ,the Cochin market had a 
limited absorbing capacity for such 
large orders, there was a need for the 
establiihment of a second market. 
There was also need for broad-basing 
the market and strengthening its risk_ 
taking capacity. A second market in 
Boml>ay might also tend to give • 
measure of strength and stability t.o 
the Cochin market by providing 
operators in Cochin an avenue to 
cover their extra risks and thus en-
abling them to absorb larger orders. 

3. In the light of ,these facts, Gov-
ernment are inclined to accept the 
views of the Forward Markets Com-
mission and to establish a market at 
Bombay on a trial basis for one year. 
No recognition has yet been granted 
to any associa tion to start forward 
'trading in pepper at Bombay. 

Shri A. K. Gopalan: May I know 
how this will affect the producers in 
Kerala and also fluctuation in the 
price of black pepper? 

Shri Kanungo: The Forward 
Markets Commission's recommenda-
tions are that the establishment of a 
market in Bombay will reduce the 
fluctuations in prices. 

12.19 hrs. 

EVACUEE INTEREST (SEPARA-
TION) AMENDMENT BILL 

Mr. Speaker: The House will now 
take up further consideration of the 
following motion moved by Shri Mehr 
Chand Khanna on the 20th August, 
1960, namely: 

"That the Bm to amendtlae 
Evacuee Interest (Separation) 

Act, 1951, as passed by Rajya 
Sabha, be taken into considera-
tion." 

Shri Mehr Ohand Khanna may now 
continue his speech. 

The Minister of Rehabilitation and. 
Mino~ity Mairs (8hri Mehr ChaD4 
Khanna): I understand that Members 
are anxious to discuss the Draft of 
the Third Five Year Plan. In that 
case, I have no objection to this Bill 
being allowed to stand over till that 
discussion is over. I leave it to the 
House. 

Shri Tangamani (Madurai): The 
time fixed for it is only half an hour. 

Mr. Speaker: Is it the pleasure at 
the House that this Bill may stand 
over to some other time? 

Han. Members: Yes. 

Mr. Speaker: Then, let us take up 
the next item. 

12.21 hrs. 

MOTION RE: DRAFT OUTLINE OF 
THIRD FIVE YEAR PLAN 

Mr. Speaker: Shri Nanda may move 
the motion standing in his name. 

The Prime Minister and Minister eI. 
External Mairs (8hri Jawaharlal 
Nehru): Mr. Speaker Sir, May I 
move that motion? 

I beg to move: 

"That the Third Five Year 
Plan-A Draft Outline laid on the 
Table of the House on the 1st 
August, 1960, be taken into con-
sideration!' 

I confess that I teel as if I was 
carrying rather a heavy burden in 
moving this motion for consideration 
by the House. Even this Draft Out-
line is an outline only, but it covers 
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a multitude of activities in India; it 
covers, in fact, the whole progress of 
the Indian nation. It is a continuation 
of the Second Plan, and for me to 
deal with this matter in a brief or 
even a long speech can hardly do 
justice to it in that sense: 

Hon. Members are presumed to 
have read this Draft Outline. It wi1l 
serve 1it.t1e purpose for me to go into 
the large number of figures which are 
given in the book, and which can per-
haps be grasped more easily by read-
ing it than by my saying anything 
about it. I shall, therefore, try to 
deal with some major aspects of this 
Plan, what I would call the strategy 
of the Plan, and invite the considera-
tion of the House to those particular 
matters as well as others. 

I may men tion that although a 
great deal of thought has been given 
tn it by the Planning Commission, 
and the Commission has consulted all 
manner of folk, certainly in India, 
and hon. Members in Parliament here 
tno, but advisers, experts and others 
in this country and from outside, al-
though all this has been done, we do 
not approach this question or this 
report with any sense of finality or 
with any desire to appear rigid in our 
approach to this problem. 

There is, in some of us, so far as 
some of us are concerned, certainly a 
sense of rigidity about the ideals we 
aim it, because there must be some 
fixity; they may change--it is a 
different matter,-on account of the 
changes in the changing world. If 
we want India to progress, and if we 
want India to be prosperous, and if 
we want to raise the standards of 
India, if we want a socialist society in 
India, we are strong in that; there is 
no weakness; there is no lack of 
firmness in that. I do not mean to 
say that I want to impose that idea 
on hon. Members who do not like the 
word ·socialism'. That is for hon. 
Members to determine. I am talking 
about those on behalf of whom I am 
speaking. We do aim at a certain 
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thing which can be described in many 
ways, but most briefly, we aim at 
socialism in this country. Let there 
be no doubt about it, because, some-
times, we are told that this word or 
this idea is merely for show-
purposes or is put aside from time to 
time. But we do not aim at any 
rigid or doctrinaire form of socialism, 
and, therefore, we describe more or 
less the things that we are aiming- at. 

So far as this particular Plan is 
concerned, it flows from the Second 
Plan which came after the First. It 
is a projection of that. The Second 
Plan was roughly double the First 
Plan. This, again, is much bigger. 
Most of the objectives mentioned in 
this Plan will-be found to be men-
tioned in the Second Plan. Therefore, 
so far as our objectives are concern-
ed, they have been consistently placed 
before this House and the public. 

Very briefly, I shall read them as 
they are repeated in this Draft Plan. 
They are:-a rise in national income 
of over 5 per cent per annum, to 
achieve self-sufficiency in foodgrains, 
and increase agricultural production 
for industry and export; to expand 
basic industries like steel, fuel, power 
and machine-building; to utilise the 
man-power resources of the country 
and expand the employment opportu-
nities; the reduction of inequalities in 
income and wealth and a more Ilven 
distribution of economic power. All 
these, in somewhat different language, 
were mentioned in our Second Plan. 

Broadly speaking, I suppose every-
body, almost everybody in this House, 
will agree to these objectives. They 
may not perhaps approve of the steps 
to be taken, or there may be difference 
of opinion, but broadly speaking, I 
take it that excepting for a very very 
few in this House, hon. Members 
accept the 'principle of planning, and 
I do not quite see how even the back-
ward few who do not accept it can 
do so in any intelligent way which 
can be understood by intelligent 
people; for, planning is the exercise 
of intelligence. It is the exercise of 
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intelligence to deal with fact. as they 
are, situations as they are, and intelli-
gently trying to find a way to solve 
a problem. Everybody plans, and 
ought to plan, whether he runs a shop 
or an industry or a plant or a State. 

I am not going to enter into this 
ques,ion because it is rather difficult 
to make people see something when 
they are unable to open their eyes. 
But it is generally accepted that in 
every country, practically every 
country, this is the only course. And 
in this world today, where everything 
is more and more governed by deve-
lopments of science and technology, 
the idea of things happening by them-
selves, the laissez-faire theory etc. is 
almost considered the verge of absur-
dity except by a few who profit great_ 
ly under it a t the cost of the many. 
Nobody in this House, I hope, stands 
for the profit of the few at the cost. 
of the many. 

Therefore, we have to think today-
leave out the word 'planning'-in 
terms of this tremendously changing 
and revolutionary phase of human 
history controlled by science and 
technological developments. do 
not mean to say for an instant that 
life consists only of science and 
technological developments; there are 
many 0 ther things too, many things 
which perhaps science has not dealt 
with yet, many things which technolo-
gy cannot touch, call them what you 
like, spiritual, moral, or ethical, many 
to which we must attach the greatest 
importance. So I am net by any 
means ignoring that phase, but the 
fact remains that modern life is Gover-
ned by science and technology, and 
as science and technology advance and 
change, life changes, and will conti-
nue to change at a rapid pace, some-
times change for the good, sometimes 
for the bad. And so, we arrive at the 
strange state of affairs, science and 
technology having advanced so much 
In certain countries as to assure what 
is called an affluent society, a welfare 
Sta te providing the good things of 
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life to everybody in that Stat.e, and 
poten tially providing the good things 
of life to everybody in the world, 
having done that on the one side, also 
having produced on the other side, 
conditions which may suddenly dest-
roy all the good in the world. 

So in such a situation, even more 
than in any other, we have to think 
in a planned and intelligent way how 
to achieve the results we are aiming 
a t. Thus planning, and this Third 
Five Year Plan, in fact, become for us 
not some kind of a book to read but 
a picture of a vast country, a vast 
nation, advancing forward in certain 
pre-determined directions to pre-de_ 
termined goals. Planning, therefore, 
is having an objective, not only an 
immediate objective for tomorrow but 
a more distant objective, because you 
cannot plan for tomorrow only; you 
have to plan for years and in the case 
of a nation, you have to plan for 
generations. Therefore, planning 
means an objective and perspective 
planning. Then you come nearer to 
plan for tomorrow and today. 

In approaching this question then, 
we have to take into consideration 
what steps have to be taken first, 
what should be considered in the order 
of preference as second or as third; 
because a country which wants to 
progress, wants to progress in a hun-
dred ways. There are so many things 
we want to do in India, and we want 
to do those things quickly and pas_ 
sionately. Then we come to the ques-
tion of resources-and not only re-
sources. There are steps to be taken. 
We cannot go to a place unless we 
take a number of steps. So this 
question of finding the proper way to 
reach a certain goal bocomes impor-
tant. If you want to build a steel 

,plant, of course, you can buy it; you 
have to train the people who have got 
to run it, train the persons and so on. 
Now, experience teaches Us that the 
affluent society of the west has come 
into being because of technology, be_ 
cause of improvement· in modem 
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techniques of production, distribu-
tion etc. etc. plus, of course, the 
technical personnel who lie behind 
it, who can do it. This applies 
to both agriculture and industry, be-
cause it should not be thought that 
technical process are only meant for 
industry and are not meant for agri-
culture; modern techniques are meant 
for agriculture also. 

This means that if we have to do 
this in a big way, we have to change 
the whole atmosphere in India, whe_ 
ther in the field or the factory, and 
make it amenable to modern techni-
ques such as are suited to India-I do 
not say that every modern technique 
is suited to India-or such as are 
suited to our conditions. It becomes 
of the greatest importance to have 
that atmGsphere. I say this because 
when many people talk glibly of a 
steel plant or any new technique, 
really their minds have not got into 
tho climate of new techniques; their 
minds still live in the climate of an-
cient usages and ancient ways of do-
ing things. 80 we have to have that 
done; we have got to train our person-
nel in the fields as in other places. 

Now, we shall find that this affluent 
society has come through this advance 
in technology. If that is so, it would 
appoar essential for us to advance in 
technology, in order to get it. Ad-
vance in technology means a general 
advance in such training and educa-
tion as are necessary for the purpose 
in a widespread way. It is not a ques-
tion of putting up a plant here or 
there; it is a question of building up 
from below a nation used to thinking 
in terms of technical change and tech-
nical advance. It becomes a problem 
of mass education. Mass education is 
given in many ways, but I am only 
venturing to say from the point of 
view of this industrial progress etc. 
the mass education becomes essential. 
The cGuntries which had the Indus-
trial Revolution had perforce to go in 
for free and compulsory education, 
not that they liked it at all. Wp like 
it; they did not; they were forced to 

go in for it because they could not 
support that structure of industria-
lisation without mass education. 

I am merely saying some obvious 
things-the House will forgive me for 
it-just to develop a certain argu_ 
ment. Therefore, we have to indus-
trialise our country from the point of 
view of industry and from the point 
of view of agriculture, and introduce 
new techniques. Now, how are we to 
do this? We can do it, in a way, by 
buying the machines from abroad, 
buying technical experience from 
abroad and asking them to put up the 
machines and work them here. That 
has been the normal individual met-
hod. They buy some machines from 
America or Russia or Germany or 
somewhere else and they put them 
up; they buy the technical skill and 
work them. May be it does some 
little good. It is the beginning of a 
process, just like the railway trains 
which came here a hundred years 
ago, whieh was the beginning of a 
process, which changed the face of 
India. But if we want to do this 
rapidly, then that is not good enough. 
We can only do it rapidly if we can 
do it ourselves and we do not 
always have to buy from America 
Gr Russia either the skills or the 
machines. We have to build up 
the skills and we have to buird 
up the machines here. Therefore, it 
becomes of primary importance if we 
are to industrialise that we must have 
the heavy industries which build mac-
hines. which industrialise. 

There is an argument that we must 
not go in for heavy industry but for 
the lighter one. Of course, we have 
to go in for the lighter one too. But 
I venture to suggest that it is not pos-
sible-and I rule that out absolutely; 
I do not say it is less likely; I say it 
is nGt possible-to industrialise the 
country rapidly without concentrat-
ing on heavy industries that is to say. 
the basic industries which produce in-
dustrial machines which are utilised 
in industrial dovelopment. This must 
be borne in mind. 
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I am free to confess, as I have per-

haps confessed before, that we lost a 
good deal by not putting up a steel 
plant or trying to put up a steel 
plant, under the First Five Year 
Plan. It was a heavy thing and we 
did not have the courage to take that 
burden then; but if we had shown a 
little courage then, it would have been 
well for us in the Second Plan and 
now. In the Second Plan, therefore, 
we were forced to have three new 
plants, very big concerns which have 
been a tremendous burden for us .. We 
have borne it and of the three plants, 
one or two are completed and the 
other-nearing completion. There are 
also some other heavy plants that we 
have put up, more particularly the 
machine building plant which is gra-
dually taking shape. 

The beginning of industrialisation 
really can now be seen in India. A 
number of textile mills in Ahmedabad 
or Bombay or Kanpur is not indus-
trialisation; it is playing with it. It is 
a good thing to have textile mills. We 
want textile mills; I have no objec-
tion to that. But our idea of indus-
trialisation is limited, cribbed, con_ 
fined and cabinned, by thinking of 
these ordinary textile mills and plants 
and calling it industrialisation. Indus-
tria lisa tion, therefore, is a thing that 
produces the machines. it is a thing 
that produces steel, it is a thing that 
produces power and two or three 
other things. That is the base. Once 
you get the base, it is easy to build. 
It is true, building such a base may be 
a difficult task, specially for a back-
ward country. We have now-I will 
not say -finished building the 
base but we have put a good 
part of the base and therefore, 
we can now look forward with some 
confidence to a more rapid advance 
which could never have happened 
without that base, however much we 
might have built the smaller indus_ 
tries. We would always have to 
depend on outside without. that. In-
deed we have had troubles in regard 
to foreign exchange and we are 
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likely to. We can never get rid of 
the foreign exchange troubles with-
out heavy industry in this country. So, 
we have to start from the base. We 
cannot build a third or fourth storey. 
We can advance in minor sectors of 
our economy but if we do not bulld 
up the basic structure, it will not 
make any difference to the hundreds 
of millions of our people. Therefore, 
the strategy governing planning in a 
ease like India is to be industrialisa-
~ion. Without it you may improve 
t ere and there but you cannot, on ..be 
whole. So, that leads to the basic in-
dustries. From that flow other things. 

Having laid great stress on indus-
trialisation, immediately, we have to 
look in the direction of agriculture 
and find that this industrial progress 
canot. be made without agricultural 
advance and progress. So, we come 
back. The fact of the matter is that 
you cannot isolate the two. They are 
intimately connected because agricul-
tural progress is not possible without 
industry, without. tools, without the 
new things, new methods and techni-
ques which modern industrial techni-
que produces and without the man to 
deal with these tools. We can always 
advance a little here and there by 
greater effort. 'l,'he two are inter-
allied--agricultural progress and in-
dustrial progress-and they cannot be 
separated. There is no question-
some people say-of giving agricul-
ture priority. There is nO question of 
that. Neither can advance without 
the other. Of course there may be, 
internally, some priorities but it is a 
different matter. Everyone knows that 
unless we are self-sufficient in agri-
culture-and more-we cannot get the 
wherewithal to advance in indus-
tries. If we have to import foo'd, 
then we are doomed, absolutely doom_ 
ed, so far as progress is concerned. 
We cannot import both food and 
machinery and everything; we just 
cannot get on. Therefore, there is the 
importance of both, allied together 
and looked at as helping each other. 
There are other connected things that 
come up. 
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Inevitably, whether it is agriculture 
or industry, training of personnel-
trained personnel~ounts. In the 
ultimate analysis it is the trained 
human being that makes a nation-
not all the machinery in the world. It 
is he who makes the machines-not 
the machine, the man. So, we come 
to widespread training-general tra.in-
ing and of course specialised training, 
technical training etc. We cannot live 
on iron and steel. We have to Jlf'0-
duce other commodities. For this 
purpose, we have to encourage, 
in every way, the small and 
medium industry. I am glad to say 
that inspite of our concentration on 
basic industries, small and medium 
industries are spreading fast in India. 
It is of very considerable importance. 

If that is the broad strategy, the rest 
becomes considering each matter in 
some detail. Take agriculture, for ins-
tance. There are not many differences 
here, I take it, as to the methods for 
improving agriculture. We all agree. 
Anybody can put them down as one, 
two, three, four, five, six; seven and so 
on. The question is of implementa-
tion or the application of these met-
hods in a big way or getting the pea-
san try to accept those methods and to 
supply them with the wherewithal, 
better tools, manure fertilisers, better 
seeds and the like. In fact if I may 
say so, we may discuss these as we 
will no doubt and point out the diffi-
culties and shortcomings. There may 
be many shortcomings. We do not put 
forward this as something perfect. 
We put forward present outcome of 
such thought and consultations t..'lat 
we have had. It is a tremendous pro-
blem-dealing with this mass of 
human beings in this country at a 
time of great revolutionary changes 
in the world and I doubt if anybody 
can presume to say that he can give 
the last solution to it. So, we struggle 
forward with all our efforts and 
doing our best and hoping and accept-
ing gladly any advice that se-ems to us 
suitable. 

The Plan should be looked at in 
this way. I accept that we may change 
the Plan here and there; it i! 

possible. But in the ultimate analysis 
it is not that that counts very much 
and I think in the ultimate analysis 
the han. Members here and most 
people outside accept broadly the 
strategy of the Plan and even most 
of the details of the Plan. They may 
criticise its implemenfation and say. 
for instance, that the community de-
velopment scheme, very good though 
it is in theory, is not functioning in 
practice as it should or they may ask: 
why is not agriculture, On which we 
spend vast sums of money, not show-
ing results in production as we wan~ 
or why is there delay in proauction in 
our industries? All these are legiti-
mate criticisms. But you will find 
that broadly speaking, the 
criticisms are of implementation 
and we have to face this. The real 
problem before India is one of imple-
mentation and not constantly laying 
down policies and talking about the 
subjects, talk is often good but it is 
implemen ta tion that is needed, Every 
man in India, every officer, small or 
big must realise that it is a question 
of implementation and not talking 
about things that has to be done. 

So, it is impor'llnt not merely to lay 
down policies but have satisfactory 
audits of performance. We have of-
ten measured it and in this House we 
have stated that Rs. 6 crores out of 
the Rs. 10 crores allotted had been 
spent and han. Members ask: why Rs. 
4 crores has not been spent? Or we 
may say that the whole of Rs. 10 
crores had been spent. But the real 
thing is not the spending. of Rs. 10 
crores but what that has produced. 
That is the whole substance. It be-
comes an audit of performance. It is 
important. In doing that, it becomes 
necessary-for other reasons also--
that responsibility shou1d be given to 
the person who has got to do the job. 
We have been struggling for years to 
somehow' allot the responsibility and 
not keep everything concentrated in 
the centralised way. It is stil! too 
much concentrated. It is far better to 
take risks and face losses and not 
have this centralisation because in a 
rapidly moving scheme, delay is 
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the most fatal of all things and 
it is caused by references kom 
one place to another, from below to 
up. We have been trying to do that 
and we have succeeded in some mea-
sure. But the point is that responsi-
bility is spreading out. We should 
hold people who are made responsible 
and test them and they must be held 
responsible if they do not do certain 
things and We may punish them 
or if they do we may praise them. It 
is not good enough for us to go on 
in a loose way that everybody is res-
ponsible for everything, which means 
nobody is responsible for anything. 
I am laying stress on this because the 
future seems to me a question of im-
plementation above everything, far 
less a question of policy-making al-
though policy-making has always to 
be done. 

There is 'another thing that we have 
to pursue. We say the record of the 
first two Plans, even though some-
times it is criticised, is a fairly re-
markable record of achievement. It 
did not come up in some way, in some 
matter> to what we wanted it to be, 
but it is nevertheless, a very credita-
ble record-whether it is transport, 
communications, steel, fuel, power, 
scientific and tecbnological research. 
In fact, the whole of Indian econo-
my has arrived at a stage, at the 
thresbold of accelerated growth and 
now can grow much faster if We keep 
it going and pushing, because in a 
moment of this type if we slacken at 
all at -any place we do not merely go 
slowly but we lose the advantage 
which We have gained by OUr previous 
efforts. 

Now, as you know, presumably in 
1961 our population would have gone 
up by about 70 millions since 1951. 
Why has it gone up' like that? 
Because We are a much healthier 
n-ation. The expectation of life ten 
years ago was 32. Today it is 42. 
It is a big advance in a big country 
like this, to raise the level of expecta-
tion of life by tom years. It has made 
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a big difference in our population 
figures. And, no doubt, that differ-
ence will continue to be made as our 
society becomes healthier and heal-
thier. 

Again, it is saId that the national 
income over the First and Second 
Plans has gone up by 42 per cent and 
the per cap'ta income by 20 per cent. 
Now, a legitimate query is made, 
where has this gone'! It is a very 
legitimate enquiry. To some extent, 
of course, yOU can see wnere it has 
gone. Apart from statistics, one can 
see where it has gone. I sometimes do 
address large gatherings in the vil-
lages and I can see that they are 
better fed, better clothed, they build 
br'ck houses and they are generally 
better. Nevertheless, that does not 
apply to everybody in India. Some 
people probably have hardly benefit-
ed. Some people may even be facing 
varIOUS difficulties. The fact remains, 
however. that this advance in our 
national income, In our peT capita 
income has taken place, and I think 
it is de'irable and I am sure It will 
meet with the plcasure of this House 
that we should enqUIre more deeply 
as to where this has gone and appoint 
some expert committee to enqUIre into 
how exactly this additional income 
that has come to the country Or peT 
capita has spread. 

The point is, we have to avoid and 
prevent too much accumulation of 
wealth, because if after all this addi-
tional income that has come to us or 
the additional national mcome or peT 
capita income that has come only, 
let us say, 5 per cent or 10 per cent 
of the population have benefited by 
it and 90 per cent have not, well, that 
is not a good way, that is not a good 
result. We cannot, of course, even it 
out. That is not possible. But it is 
desirable to make the benefit. spread. 
There are several ways of spreading. 
You cannot make it spread evenly 
because human beings are not the 
same; a person works harder than the 
other. A nation works harder than 
the other and goes further. But I 
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regret to say that We in India have 
not learnt the lesson of hard work 
yet. We can, but we are not mental-
ly thinking in terms of hard work, 
not realising that it is only through 
hard work that a country progresses 
whether it is America or' China, whe-
ther is is capitalist, communist or 
socia list. It is only through hard work 
that a country goes ahead. Here com-
plaints are made if holidays are cut 
down although India has more holi-
days than any country in the wide 
world, probably. Yet complaints are 
made. So, the countries are not same, 
individuals are not the same. it 
depends on their intellectual capacity, 
t,heir physical capacity, their desire 
and habit of work. Nevertheless, one 
has to produce opportunities for all of 
them to progress or to work. 

Therefore, it is really the fault of 
the tYPe of atmosphere One creates. 
And, that is another b'g thing about 
this Plan or any Plan-the atmos-
phere we create in a country. Now, 
it is our misfortu.ne that in this 
cou!1try-I am not referring to any-
body in Parliament for the moment-
attempts are constantly made to 
hamper. obstruct and create a fog all 
round which prevents hard work being 
done. The attempt mav be sometimes 
justified I am not going into that, but 
I am merely pointing out the fact 
that constantly in this country some 
people, of course, directly and patent-
ly oppose and obstruct this tYPe of 
thing. But I am not referring to them, 
but rather to those who are so wrap-
ped up in local troubles, local pro-
blems, local quarrels, where they 
represent some form of provincialism 
Or Iinguism or all theSe other 'isms 
that come in the way---{!ommunalism 
and the like. They are thing'ng in 
terms of some narrow objective, 
which may be good in their view but 
which comes in the way of the larger 
objective. 

See what is happening, this tragedy, 
in Assam. It is a deep tragedy. It is 
a tragedy in itself, but it is a deeper 
tragedy that such mentality should 
OCCUr and such conflicts should occur 
in this country. See the agitation 

that is going on in the Punjab. It 
seems to me quite amazing that in-
telligent people should indulge in 
these agitations when these mighty 
problems are before the country. 

Can we face these problems with 
some effort of the mind or is it mere-
ly like second-rate individuals who 
have no minds, who can only shout 
slogans? It is a big problem for us 
to consider. If We are to give in to 
this kind of slogan-raising ideas, 
whatever the cauSe behind it may be 
-because so far as my Government 
is concerned I hope it will never give 
into this kind of thing-I am 
not re'ferring to any particular thing 
-then it simply shows that we are 
incapable of facing issues fairly and 
squarely. 

But the Hause should realise how 
much We lose in this Plan by this 
constant diversion of effort, by cons-
tantly bringing issues before the coun-
try in some form or the other, 
which may be good or bad but 'which 
are secondary, tertiary, whatever the 
plaCe may be-they are not primary 
i3sues-so that that comes in the way 
and it is an enormous obstruction. It 
would not matter very much if our 
Plan said something here or some-
thing different there. You may 
chsnge them or not, but what does 
matter is the whole climate of thought 
and activity in the country. If the 
thought and activities turn to petty 
quarrels on a provincial basis, On a 
language basis on a caste basis on a 
communal ba~is or some othe~ like 
bas's, then, indeed, we cannot make 
great progress, because it must be 
realised that this Third Plan Or any 
Plan that is worthwhile requires the 
most tremendous effort. If some 
people ask, ''Why make such a big 
plan? Make a small plan," that is 
not a good enough answer because 
there are certain minimum 'objective~ 
that we haVe to reach. There is no 
escape from them. As a matter of 
fact, there used to be some neople 
who used to talk that this is ambitious 
planning and criticise it. Hardly any-
body says that noW. As this realisa-
tion has gradually come, that inevi-
tably, by the compulsion of €Venia 
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and circumstances and our own needs 
we must plan in a relatively big way, 
there is no escape from it. Even the 
toughest and the most cautious of 
people in the western world have 
come to the conclusion that our Plan 
is not ambitious; it is rather on the 
low side. 

So, though from the point of vIew 
of the advancement of India the Plan 
is not very big, yet, from the point 
of view of our resources it is big 
undoubtedly, and it requires a tre-
mendous effort on our part to raise 
those resources and to work hard to 
achieve our aims. If all kinds of 
other conflicts come in the way, then 
naturally the Plan will suffer. 

Now, it is proposed that almost the 
least that we should have is an 
advanCe in the national income, of fiVe 
to six per cent per annum. It must be 
over five; if it goes below five, it 
does not catch up; and the rate of 
investment should be stepped up from 
11 to 14 per cent. All this, as I 
said, requires some social develop-
ment. You must not divorce indus-
trial Or agricultural improvement 
from the development of society as a 
whole, educationally and in many 
other ways. I repeat this again and 
again, because it is imagined that 
money-making is concerned with 
putting up some steel structure and 
calling ita Plan. It is the building 
up of man that it needed. It is true-
and I must confess-that some people 
who have no social sense at all do 
happen to possess a very strong sense 
of making money and they do make 
money. That is true, and I am almost 
amazed at the kinds of activity of 
making some money that some indi-
viduals have. But, obviously, this 
House should not like moneymaking 
activity to be encouraged at the cost 
of social sense. It is not a good thing 
fo~ society. Once you do that, you 
WIll have to build up the whole so-
ciety. 

Take, for instance, education. It is 
proposed in the Plan to spread out 
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education-free and compulsory edu-
cation-to 'all boys and girls of the 
age-group 6 to 11. Under our Con-
stitution it should haVe been much 
more. It should have been done with-
in the first ten years. Up till now 
we should have done it and it should 
have been up to 14 years. But it 
was an impossible propOSition; we 
have been unable to do that although 
the spread of education has been 
vast. 

Many people have criticised educa-
tion here and their criticism is, I 
think, justified. In fact, in every 
country almost, there is this criticism 
of education today in some way or 
the other. Our schools are not pro-
perly equipped and our school-masters 
are not properly paid Or trained_ 
All these criticisms are justified, but 
really the effort We have made and 
the success that has come to it is 
nevertheless very big. At the present 
moment, there are, I believe, 45 mil-
lion boys and girls in the schools and 
colleges in India. It is a very large 
figure. If at the end of the third 
Plan, what we intend doing comes off, 
We shall have 65 million or there-
abouts, and if we could do what we 
intend to do in regard to education in 
India, we would have 100 million 
teachers and taught in India. That is 
about 25 per cent of the total popu-
lation. See the enormity of the pro-
blem: a quarter of the total popula-
tion being either teachers or the 
taught. It would have to come in 
this country sometime or the other so 
that this advance has to be made at 
a fairly rapid pace. 

Then We want to spread out this 
advance, as far as possible, regional 
and otherwise. It is not easy region-
ally except in one way. Some things 
cannot be done regionally; we can-
not put up a steel plant everywhere, 
but there are some things that can be_ 
Many kinds of industry can be put 
up in almost any region and which 
can be spread out. But we should 
try to give certain minimum ameni-
ties to every village, that is, to the 
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rural areas, of course in the shape of 
food, drinking water, clothing, edu~a
tion, health, sanitation and housmg 
and, progressively, work. Our pattern 
of investment should be designed to 
assist the achievement Qf these ob-
jectives. 

The question is often raised: you 
talk about socialism and yet you 
permit these grave inequalities of 
income; that you want to limit and 
put a ceiling on land and you oppose 
ceiling in urban Or other incomes. 
There is that contradiction, of course. 
Of course, it is there. But if we try 
to remove that type of contradiction, 
we put a stop in many ways to the 
type of progress we are aiming at. 
You cannot advance in these Jines, 
industrial lines, by the application of 
some methods, unless you are prepar-
ed completely to change the structure 
of society. That is a different matter: 
to change the whole basis of society 
completely. If you are not pre-
pared to change that suddenly and 
quickly, you have to leave enough in-
centive for people to work. You 
have to give certain amenities for 
that tYPe of work which may not be 
necessary for other types of work. 
You can, even by taxation and other-
wise, reduce disparities: have heavy 
taxation and have many ways of doing 
it. But putting a ceiling like that 
may well result in a slowing down of 
the process of development and it is 
of the utmost importance that this 
process of development and production 
should not come down. After all, 
production comes first, before any 
kind of equalisation or division. 
There is no point in having an 
equal measure of poverty for all. 

Take another thing, which is much 
talked of and discussed: the private 
sector and the public sector. Obvi-
ously, many persons who believe in 
a socialist pattern must believe in the 
public sector growing all the time. 
But it does not necessarily mean that 
the private sector is eliminated even 
at a much later stage. It does not 
mean that thing at all. I do not 
know, and I am not a prophet enough 
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to say what will happen 20, 30 or 40 
years later. But I can well imagine 
the private sector functioning, but 
naturally in limited ways. It does 
not seem to be necessary that every 
little shop should be a public sector 
shop. It does not seem to be neces-
sary that every patch of land should 
be publicly owned or owned at all by 
the public. But I do not know-these 
things depend so much today not on 
abstract theories but on scientific and 
technological developments which 
govern our lives. 

Many of US perhaps here in this 
House think in terms of theoretical 
advances and theoretical solutions, 
the fact being that we are conditioned 
by scientific and technological ad-
vance SO much that our theories have 
to undergo change because of it. 

13 hrs. 

In regard to the private sector and 
the public sector, I think the criterIa 
should be basically two. One is to 
haVe as much production as possible 
by all means at our disposal and the 
second is prevention of accumulation 
of wealth in individual hands and also 
of economic power in individual hands. 
If I have only the first one, it may 
lead subsequently to unsocial, un-
desirable and harmful consequences. 
Therefore, we must aim right from 
the beginning and all the time at the 
prevention of this accumulation of 
wealth and economIc power. I do not 
mind how much the private sector 
spreads out. I want it to spread, 
subject always to prevention of 
monopoly. Why? Apart from other 
reasons, your Constitution says so. 
Read your Constitution. It says, so 
precisely that there should be nO 
monopolies and accumulation. 

All these may be laid down, but 
to draw lines may be sometimes diffi-
cult. One has to judge in each case, 
but those two broad facts must be 
remembered. If by any step that we 
take, production goes down, then we 
are cutting at the root of OUr advan~ 
and progress. If, On the other hand 
thOSe private monopolies are built up, 
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then we are encouraging a process 
which will come in Our way badly 
which wi!] be harmful now and later, 
both. Certainly, it will take us away 
very far from any kind of progress 
towards socialism. 

Raja Mahendra Pratap (Mathura): 
want to raise an important point of 

order. I want to say, use 110t law, 
but use those methods which Mahatma 
Gandhi and Lord Buddha used and 
people gave away wealth. 

I\lr. Speaker: There is no point of 
order. The hon. Member ought not 
to interrupt. 

Shri .Jawahar'lal Nehru: Therefore, 
We mmt encourage production, whic':l 
is one of greatest importance and en-
courage the social motive more and 
more. If anyone tells me that in-
centIves are necessary, I agree. But 
there are many types of in~en tives, 
some incentives that are good t" 
socwty and some that are bad to 
socIety. It may be that We cannot get 
rid suddenly of all the bad incenti-
ves that are today functioni'lg. But 
anyhow, we should aim to get rid of 
them, because the acquisitive society, 
a society in which the main incentive 
is acquisitiveness at the cost of the 
other is already getting au· of date 
everywhere, because social urges are 
coming up and I do not want to en-
courage acquisitiveness in India be-
yond a certain measure, because a 
certain mea3ure of acqujsiUveness 
perhaps many of us have tc have in 
OUf lives and in our activities. Bu t 
I do wish that our socia, policy 
should be such as not to encourage 
acquisitiveness. If you keep that in 
mind, you will see that many of 
these activities-speculative activities 
-are bad and poisonous from the 
point of view of the nation and the 
social development of the nation. We 
are wrapped up in many things and 
we cannot suddenly abolish many at 
th ... " thin£s. But we must always 
keep in view that that type of mental 
approach is bad. 
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All this depends upon re~ource.1, 

obviously resources domestir and re-
source3 coming from Qut31de. OIU 
whole object in the third Plan is to 
arrive at a stage when we do not 
depend upon outside countries far any 
kind of help, whether fins r.cial or 
mechanical, machines, etc. That is 
what is called, broadly speaking, the 
take-off stage. But at this stage, it is 
always inevitable to have to depend 
somewhat on supplies from 0utside, 
whether they are machine3. flnancial 
help, loans or credits. We can, I 
suppooe, perhaps in theory, do with-' 
out them, but practically that will 
prolong our agony SO much, make it 
so long and so many things may 
happen before we reach tha~ stage 
that it is difficult to conteml'}~te and 
to foresee what might take place. 

Therefore, every country, situated 
as we are, trying to industrialise f~;'ly 
rapidly, has to depend on outside hdp. 
Every country has done so. Every 
country k1 Europe or America has had 
to do so in the past. It is difficu't f(,r 
me to say what measure of outside 
help we can get. We are grateful for 
the help we have got from '·m·ious 
countries, from the USA most cf all, 
from the Soviet Union a good deal 
and from a number of other cO·Jntrie •. 
They have been generous. It is not 
for me to complain that sometimes 
what loan Or credit they have given 
us has fallen short of our expectations, 
because OUr expectations are very ,'ery 
vague at the present juncture and it is 
loans and credits that we want-not 
charity. 

All I can say is that the prospects 
are fairly good and we hope to get 
that. But the other thing which we 
cannot get and which we should not 
get is what we have to do in our own 
country-our domestic resources. They 
are going to be a very heavy strain 
On us. There is no escape from it end 
we have to face it, whether it is hea-
vier taxation, public loans, savings or 
whatever they may be. One has to 
face that. 
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In all these matters, the question of 
price policy comes up. It is an ex-
ceedingly difficult question and an ex-
ceedingly important question, both. 
The price policy is not a matter of this 
party Or that party. In fact, in this 
whole Plan, our approach is not a 
party approach, except in so far as 
you might sav that we are committed 
to a poiicy ';iming at a socialist pat-
tcl'.~ and socialism. Otherwise, the 
approach we make is probably a broad 
approach, which covers nearly all 
groups in this country. In regard to 
the price policy also, there may be 
differences of opinion; there are no 
doubt. but they are not differences of 
this type, of a party type, I hope. 

It goes wl;hout saying that it i, of 
the utmost importance that prices 
should be under control. It is true 
that in a developing economy, there 
is hound to be inflation. In fact, some 
infla:ion is good; it is itself a sign of 
development. We need not be fright-
ened by that. But if it goes beyond 
that me1Sure. then it is harmful obvi-
ously. More especially, it depends en 
the goods in regard to the essential 
requirements of the masses of people. 
If inflation and the rise in prices go 
too far, it is obviously exceedingly 
harmfUl not only to thEm but to cur 
whole economy. Therefore, the ques-
tion comes of having a price policy 
which cCJI:ltrols the prices. I am not 
gomg to speak of any assurance of 
having any definite price pollcy now. 
I hope that this matter is being given 
attention and it will no doubt, come 
up in this House in various ways. But 
price policy is not something separate 
from the rest. It is a part which 
covers the entire range; it should be 
a part covering the entire range of 
economic activity-you cannot sepa-
rate it whether it is fiscal Or monetary 
or commercial investment and all that 
-and it might well involve controls. 
W" have to face it whether we like it 
or not. In fact, we had controls on 
this, that and the other; not that we 
did not have controls. That is, in cer-
tain essential articles, if necessary, it 
may involve all kinds of approaches 
including controls, What the articles 

may be, it is a different matter for us 
to consider. 

Again, as I said, the prices gomg up, 
for instance, the prices of luxury arti-
cles going up does not make very 
much difference, but the prices of es-
sential goods going up does J.lake a 
difference. Therefore, the question of 
control in prices really applies to the 
essential commodities for the common 
man, not for the unessential commo-
dities. So that, even if we 'laVe to 
take some particular measures, they 
wiII be directed rather to the chosen 
articles than to the many. In :lther 
words, a kind of, if I might say so, 
selective control may become neces-
sary. 

Shri Ranga (Tenali): For instance, 
the production of paper money, which 
is one of the essential commorlities. 

Shri Jawaharlal Nehru: The hon. 
member is presumably referring to 
defici t financing. 

Shri Tyagi: (Dehra Dun): Paper 
money, according to Swatantra party, 
is an essen !lal commodity. 

Shri Ranga: He is producing it. 

Shri lawaharlal Nehru: It is a very 
necessary and excellent method pro-
vided always, as with everything clse, 
it is kept in control. 

Shri Ranga: Quite right. Why op-
pose them? 

Shri lawaharlal Nehru: And that 
is why at the present juncture of 
India deficit financing has to be kept 
in control. May be, at a somewhat 
later stage we may be able to stretch 
out a little more. 

Now I should like to mention a few 
words about community development. 
As the House perhaps knows, I have 
attached great importance to this and 
often praised it, not praised its work-
Ing everywhere but praised the whole 
conception of it. I have no doubt that 
in spite of all that has happened, and 
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our numerous slips, the community 
development scheme has changed and 
is changing the face of rural India; I 
have no doubt about it, and that is 
more important in the final analysis 
than any number of factories put up 
for changing the conditions of life of 
the peasant. More particularly, recent 
developments in the direction of giv-
ing more power to panchayats-what 
is called panchayat raj-I feel, is 
going to make a revolutionary change 
and is making it basically. I should 
like this House to appreciate that, 
because that is a very important part 
of our plan, especially in regard to 
the rural areas and especially in 
regard to agricultural production. 
Because, ultimately it will come for 
the agriculturist himself has advan-
ced to a certain stage of understand-
ing. 

Here again there is the question of 
co-operatives. For some odd reason 
the word "co-operative" rather fright-
ens some people. 

8hri M. R. Masani (Ranchi-East): 
Not at all. 

Shri Jawaharlal Nehru: I have tried 
ill all humility to understand it. I al-
ways try to understand the other per-
son's point of view and, to some ex-
tent, I do succeed and sometimes peo-
ple accuse me that I look at it from 
both points of view. That is true. So. 
I have tried very hard to understand 
the viewpoint of thOse people who 
have suddenly, or sometime back, star-
ted expressing themselves in pain and 
sorrow about the co-operatives. More 
especially, when co-operative farming 
was mentioned the pain became in-
tense. Now, I have not been able to 
understand it in spite of every effort. 
As a matter of fact, that is acknow-
ledged the world over by every intel-
ligent man. But the vested interests 
are so great and the limited mental 
outlook is so limited that it cannot 
see what stands before it. Co-opera-
tion is the one and only way for agri-
culture in lI1dia. There is no other 
way. This we clearly understood. 
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And this is not my saying every per-
son who has studied agriculture in 
India says and said that for the last 
generation or more. 

8hri M. R. Masani: Certainly not. 

8hri JawaharJaJ Nehru: If you talk 
of co-operative farming, joint farming, 
again every intelligent approach to it 
will show to you that is the right 
method to do it. But it may not be 
the right method in every case. Con-
ditions of land, this, that and the other 
come in. It may not be the right 
method or the necessary method when 
each holding is a big holding. Then 
it is a different matter. Where each 
person has 100 or 200 acres of land it 
is not so necessary. But where, as in 
India, the holdings are terrifically 
small, we are driven to it whatever 
your policies or convictions might be. 

But, then, it is said that this leads 
to something terrible, communism. If 
the logic of thinking of some people 
is governed by this kind of ghosfs and 
hobgoblins it is difficult to reason with 
them. Communism has nothing to do 
with this. Whether communism may 
be good or bad, you can argue it. But 
to bring in this kind of thing and con-
fuse the issue seems to me quite amU3-
ing. Here is something which, if you 
say that "you must not do it by com-
pulsiQln", So far as I am con-
cerned, I agree although please 
remerber that there are hundred 
and one things in a State which 
are done by compulsion. Taxa-
tion is compulsion; if We have controls 
it will be compulsion. Innumerable 
things are done by every State by 
compulsion. You are compelled to go 
by the left of the road and not by the 
right. That is the compUlsion of the 
rules of the road. In an organised 
State so many rules and regulatior.s 
are there which you have to follow 
Or pay the penalty for not followmg 
them. But, so far as this matter is 
concerned, I do not believe in compul-
sion, because of certain social aspects 
of it, because it will not produce 
results because fundamentally I do (lot 
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like compulsion in anything, as far as 
possible. But the idea of joint farm-
ing, co·operative farming is definitely 
a higher social form in agriculture just 
like the social approach in any indus-
try Or anything is better than the nar-
row acquisitive approach. . Of course, 
you. may say "the people are not good 
enough for that; therefore, we cannot 
do it". But try to improve the people. 
Anyhow, the co-operative method is 
quite essential for our rural areas. 
And, for the moment we are not lay-
ing stress on co-operatIve farming. 
That is to say, we are concentrating on 
~ervice co-operatives and where peo-
ple are willing we can have voluntary 
joint farming. We do not come in 
the way of people who want to do 
that. We encourage them. We are 
prepared to do that, because I do think 
that is the highest form of effort. 

One thing I should like to say a 
word about is that we haVe been 
rather slow, or rather our States have 
been slow in land reforms. I think 
that has been harmful to us, to pro-
duction generally. Fortunately, We are 
gradually ending the first phase of 
land reforms. 

Raja Mahendra Pratap: The dis-
parity in the time given to us and 
given to you Is very much growing. 

Shr! Jawaharial Nehru: I am sorry 
J did not quite catch it. 

Mr. Speaker: He wants as much 
time for himself as is given to the 
han. Prime Minister. 

Shr! Jawaharlal Nehru: If the hon. 
Raja was In my position, he would 
have it, not otherwise. 

AnYhow, I shall not take the time 
Qf the Hause much more. But I should 
again like to repeat that the Planning 
Commission or the Government of 
India in this respect do not consider 
themselves as full of the ultimate wis-
dom. But they have given a great 
deal of thought to it and they have 
produced what they consider good for 

the country. They invite friendly coo-
sideration, and even unfriendly con-
sideration provided it is intelligent 
because unintelligent consideration is 
not helpful, so that we might improve 
this before finalising it. But I would 
like to say again that we are not 
living in an isolated way today. We 
are living.in a tremendously changing 
society-in the world, I mean. See 
what is happening in Africa and what 
is happening everywhere else. That 
partly governs Or should govern the 
pace of change. We dare not slow 
down or slacken. I am not referring 
to our own internal problems of the 
frontier. They are there, but the 
world problems are such that we have 
to work hard and we have to see our 
problems in the context of this chang-
ing world. 

Mr. Speaker: Motion moved: 

"That the Third Five Year Plan 
-A Draft Outline laid on the 
Table of the House on the 1st 
August, 1960, be taken into consi-
deration." 

There are a number of substitute 
motions. Whoever of the han. Mem-
bers who have given notice of them 
and who are here will kindly rise in 
their seats and say that they want to 
move their substitute motions. They 
are very long ones. Therefore subject 
to other details and any objections 
later on they will be treated as moved. 

Raja Mahendra Pratap: I shall also 
send some substitute motion. 

Mr. Speaker: 
motions will be 

No more substitute 
allowed. An hon. 

Member or an lion. Minister, whoever 
moves a resolution, must have all the 
amendments belore him SO that he 
may anticipate and explain even in his 
opening speech whether he is In agree-
ment with that Or not and explam 
away those other matters. I will take 
away the opportunity from the hon. 
Member and if he Is going on I will 
not allow any more amendments to 
be moved. I wffi not accept any fur-
ther substHute motion unless it Is an 
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agreed one of the whole House 1.'1 
which case an exception will be made. 

Shri Ranga: I beg to move-

That for the original motion, the 
following be substituted, namely:-

"This House, having considered 
the Third Five Year Plan- A 
draft Outline laid on the Table of 
the House on the 1st August, 1960, 
disapproves of it because-

(a) it is unreali.tic and mislead-
lI1g by reason of an over-esti-
mate in the targets of pro-
duction and of savings and 
other resources; it under-esti-
mates the required outlay 
mainly by ignoring the rising 
costs due to inflation inherent 
in the Plan, and is in the 
result improvident; 

(b) the huge uncovered gap bet-
ween resources and outlay, 
the continued resort to deficit 
finance, the threat of additio-
nal taxation, will all lead to 
accentuation of inflation and a 
continuing erosion in the real 
income and savings of the 
people which will cumulati-
vely encourage anti-social 
forces. This rise in prices will 
also lead to a higher cost ecO-
nomy which will make it im-
possible to compete in the 
world markets and develop 
exports. The Plan makes no 
attempt to work Out a stable 
price and money policy; 

(C) while the desirablity of en-
couraging equity, capital com-
ing into the country is neglec, 
ted, there is too much 
dependence on foreign aid, 
which leads to mortgaging the 
future of the country; 

(d) the insistence on fostering 
collective forming under the 
name of joint cooperative 
farming to the neglect of 
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family farming will be a dis-
incentive to agricultural pro-
duction and will retard the 
progress of genuine multi-
purpose cooperative societies 
which, in the way they are 
planned, will be stepping 
stones to collectivisation. The 
Imposition of ceilings on agn-
cultural incomes will be both 
a disincentive to production 
and an injustice to the rural 
population, besides being an 
attack On fundamental rights 
and the freedom of the citi-
zen; 

(el the greater emphasis on heavy 
industry to the comparative 
neglect of consumers' goods 
will inflict added hardship on 
the mass of the people; it will 
also lessen the scope for pro-
viding maximum facilities fo~ 
employment so badly requll'-
ed; 

(f) the emphasis laid on what IS 
called the public sector results 
in the creation of monopolies 
distributed among favoured 
individuals at the cost of real 
public, free and competitive 
enterprise. There is an at-
tempt based on doctrinal pre-
Judice to tilt the scales against 
the development of peoples' 
enterprise and the economy 
of self-employed people in 
the interest of State monopo-
lies. Savings in the peoples' 
sector are sought to be drain-
ed away to the State sectOl'. 
This will discourage the spirit 
of enterprise, hard work and 
taking of risks by the people 
and retard the growth of the 
national product and national 
income. It will result in the 
concentration of political and 
economic power in a few 
hands and attenuate the auto-
nomy of the States. It will 
also continue the process of 
proliferation of the bureau-
cracy; 
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(g) the conception of compulsory 
labour in the Plan is contrary 
to the CGnstitution and to the 
~; inciples of democracy and 
will prepare the ground for 
communism; 

(h) the provision of hundreds 
of crcres of public money by 
way of distribution through 
grants-in-aid and otherwis(; 
by the Union to the States, 
and by the States to local or-
ganisations including pancha-
yats, cooperatives and welfare 
societies will lead, in the ab-
sence of a non-partisan ap-
proach and suitable checks, to 
a continuance of waste and 
corruption through political 
ifluence being brought to bea,-
on the administrative appara-
tus; 

(i) as a result of all this, the Plan 
_ ..... would reduce the real income 

and the standard of life of the 
present generation and is, 
therefore, against the interests 
of the people." (1). 

Shri Harish Chandra Mathur (Pali): 
beg to move: 

That for the original motion, the 
following be substituted, namely:-

"This House having considered 
the Third Five Year Plan-A draft 
Outline laid Oin the Table of the 
House on the 1st August 1960, is 
of opinion that Plan allocation for 
small scale industries be raised to 
Rs. 400 crores." (2) 

Shri Supakar 
to move-

That for the 
the following 
namely:-

(Sambalpur): I beg 

original motion, 
be substituted, 

"This House, having consider-
ed the Third Five Year Plan-
A draft Outline laid on the 

Table of the House on the 1st 
August, 1960, is of opinion,-

(a) that the scope for integrat-
ing defence with planning 
has been ignored; 

(b) that the Planners should 
have considered the possib-
lity of utilising the Ordn-
ance factories for purposes 
of planning; 

(c) that the peace-time role of 
the Military Engineering 
Services, Engineer Corps 
and EME has not been laid 
down; 

(d) that the utility of the Edu-
ca tional Corps of the Army, 
Navy and Air Force for the 
expansion of adult educa-
tion as well as of techno-
logical education has not 
been taken into considera-
tion; and 

le) that the Planners should 
nave examined the courses 
adopted by other countries 
for reducing costs of de-
fence expenditure while in-
creasing the defence poten-
tial of the nation." (3). 

Shri Raghunath Singh (Varanasi): 
beg to move-

That for the original motion, the 
following be substituted. name-
ly:-

"This House, having consider-
ed the Third Five Year Plan-
A draft Outline laid on the 
Table of the House on the 1st 
August, 1960, is of opinion that 
the allocation to the shipping in 
the Third Plan is insufficient, 
lacks foresight, imagination and 
is behind the modern trend of 
the world and the Plan has not 
envIsaged how to stop 150 crores 
of rupees being paid yearly to 
foreign shipping companies in 
foreign exchange and has ignor-
ed the fact that in addition to 
that India will have to pay 80 
crores of rupees as freight 
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charges for the import of 
American wheat and rice, ex-
cluding what she is going to 
pay for the import of steel and 
cotton." (4). 

That for the original motion, the 
following be substituted, name-
ly:-

"This House, having consider-
ed the Third Five Year Plan-
A draft Outline laid on the 
Table of the House on the 1st 
August, 1960, is of opinion that 
the plan be returned back to 
Planning Commission for re-

drafting, taking into considera-
tion the fact that it does not 
suggest ways and means as to 
how to stop the drainage of 
foreign exchange. deficit financ-
lng, growing indebtedness and 
taxation and too much reliance 
on foreign aid and loans which 
are affecting the very root of 
the economic structure of society 
and country." (5). 

Shri Mohamed Imam (Chitaldrug): 
1 beg to move--

That for the original motion, the 
following be substituted, name-. 
ly:- . 

"This House, having consider-
..,d the Third Five Year Plan-
A draft Outline laid on the 
Table of the HOuse on the 1st 
August, 1960, is of opinion,-

.(a) that the method of our eco-
nomic planning must have 
regard to our special eco-
ablity of resources and the 
proposals contained in the 
Plan will only serve to 
aggravate our national diffi-
culties; and 

'(1)) that the draft outline of 
the plan does not make 
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adequate provision for the 
development of Railways, 
the construction of new rail-
way lines, development of 
ports and harbours and 
starting of heavy industries 
In South India." (6) . 

8hri B. C. MuIIlck (Kendrapara-
Reserved-Sch. Castes): I beg to 
move-

That for the original motion, the 
following be substituted, name-
ly:-

''This House, having consider-
ed the Third Five Year Plan-
A draft Outline laid on the 
Table of the House on the 1st 
August, 1960, is of opinion,-

(a) that for the welfare of 
backward classes a provIsion 
of Rs, 200 crores be made in 
the Third Plan; 

(b) that separate allocation be 
made under Rural Housing 
Schemes to grant financial 
assistance in the shape of 
loans and technical assist-
ance to persons belonging to 
Scheduled Castes and Sche-
duled Tribes without inte-
rest who are comparatively 
in a better position and who 
want to improve their 
housing conditions; 

(c) that provisioJil be made in 
the Third Plan for develop-
ing Paradip into a major 
port in Orissa; and 

(d) that provision be made for 
the construction of railway 
lines from Cuttack to Para-
dip and Talchur to Rour-
kela for the development of 
Paradip port." (7). 
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Shri Allroblndo Ghosal (Uluberia): 
:1 beg to move: 

That for the original motion, 
the following be substituted, 
namely:-

4(This House, having" consider-
f'd the Third Five Year Plan-
A Draft outline laid on the 
Table of the House on the 1st 
August, 1960, is of opinion,-

'(a) that greater emphasis 
should be laid on agricul-
ture than as indicated in 
.the iraft; 

'\b) that more empha.is should 
be laid on the food produc-
tion to attain self-sufficiency 
within the Third Five Year 
Plan; 

(c) that more emphasis should 
be Id:d on fostering collec-
tive fdrming in agriculture; 

,d) that industries should be 
allocated on commercial 
basis and not On parochial 
or political reasons to diffe-
rent regions; 

(e) that the rural electrification 
should be speeded up for 
the enlargement of .mall 
scale and cottage industries; 

(f) that minimum wage of wor-
kers should be fixed and 
maintained in all sectors: 

(g) that proper machinery 
should be set up to see that 
national income is distribut-
.ed proportionately among 
all sections of people; 

(h) that endeavour should be 
made to raise internal re-
:rources by production and 
export and not by taxation 
and foreign aid; 

0) that a High Power Commi.-
slon should be set up to re-

:SM(Ai) L.8.D.-5. 

VIeW the position of all 
Public Undertakings fur 
more efficient and co-ordi-
nated working on comrner-

. cia I basis: 

(j) that the ceil'ng on income 
should be fixed: 

(k) that the slums should be 
liq uida ted in all the cities 
and industrial towns; 

(I) that more SCOPe should be 
provided for extension of 
technical and scientill~ 

education; 

(m) that the introduction of 
cooperative system should 
be made in all spheres ot 
life; 

(n) that all Banks should be 
nationalised; 

(0) that the whole set up of 
C.D. & N.E.S. Blocks should 
be democratised; 

(p) that a permanent 'lnd High 
Power Committee should 
be set up for regulating 
prices of both agricultural 
and industrial commodities; 

(q) that more liberal terms 
should be formulated for the 
utilisation of house building 
loans; 

(r) that more avenues of em-
ployment should be created 
for liquidating unemploy-
ment; 

(5) that more amount should oe 
allocated for geological sur-
vey in the Hilly regions ot 
Ladakh and NEF A and 
N agaland as a part of the 
Border Area Development 
Programme; and 

(t) that the Plan should be im-
plemented with the funda-
mental purpose of raising 
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,-ea l lncom~ 
st~ndl cd 0; 
people". (8). 

and thereby 
livill~ of the 

Shri Nau,!t;r Blllrllcha (East 
K:handesh): 1 beg to move: 

That Ior the orig:na\ motion, the 
following be subst:.uted, name-
1,:-

-"Thb House, h3.Vlng consiQer-
",d the Third Five Year Plan-
A draft Outline laid on th", 
Table of the House on :he 1st 
August, 1960, and bearing m 
mlno,-

taj thni the Th'.rd Five Y~ar 
Phn sarto with no fore·gn 
excnange reserve3 wn!ch 
can Oe drawn upon for fin-
ancm~ at least in part, the 
fort:'igll eXL:hiillg~ compont::nt 
at Rs. 2,lOU crores directly 
involved in the Plan; 

(b) that there is not the fain-
test indicatio,., of any com-
mitment by any friendly 
fore·go countries for sub-
stan :hlly financing the said 
foreign exchange component 
of Rs. 2,100 crares; 

(c) that even if pl"n requlre-
\Den:s of farei"n exchange 
component were !lot laken 
into account, the balance of 
paymelts position will show 
a c1etici"t of Rs" 5.00 crores 
in our foreign exchange re-
tlources; 

(d) that an addit' unal Rs. 600 
qUIes v(11 be required In 

foreign exchange, bemg 
es'i..ma ted receip.ts by way 
of P,L. 48U commodity asslo-
a.net": 

(e) that the Phnning Comm,"-
si.on themselves have warn-
ed Wi that no prediction can 

2" -, 1960 ""'i·'nIt Crlf?in:' of 
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be made of securmg exter" 
nal assistance of the order 
of Rs. 3,200 crores of foreign 
'::XCh3.:1g2 re3uurce..:; requlr-
"d in all to finance the Third. 
?lan; 

(f) that the scheme to li:1anc~

'he Plan 3.3 est;mated by tllt" 
Commission errs on the opti-· 
mistic side in the estimat., 
of Budgetary receipts cor-
responding to the external. 
ass:stance, of the order of· 
Rs. 2,200 crores, for which· 
there is not the sl" ghtpst 
.... arrant; 

(g) that the level of pTlce,." 
since the commencement of 
the Second Plan has Tlsen 
by more than 20 per cent,. 
and gives no indication of 
abatement; 

(h) that there are no built ·tn' 

anti-inflationary safeguards, 
in the Plan wh:ch afford re-
asonable assurance to the· 
public, of Government's, 
ab'lity to hold the price !ille; 

(i) that during the Third PI all'. 
period heavy repayrnen's of 
loans and' interest, as also> 
of deferred credits Decon"" 
due and payabl",; 

4l) that also estimates of r",-
sources from additjon~l 

taxation effort and'sarpluses 
from Public Undertakings,. 
etc., have been over<estimat,· 
ad; and 

tk) that the ex,en~ to which, 
the deficit financ-ing can be' 
resorted to w·thout jeopar-· 
dising monetary stattility,. 
is next to nil; 

this House recommends that' 
the s~'d. nr.atl QuJine of the 
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Third Plan, be adopted, among 
ether, with the modifications 
appearing hereunder:-

(a) that the overall outlay in 
public sector be reduced to 
Ks. 4,000 crores; . 

(.) that the fourth Steel Plant 
at Hakaro be postponed for 
inclusion in the Fourth 
Plan, and the Steel produc-
tion target be cOrrespond-
Ingly reduced; 

(c) that the power generation 
programme be reduced to 10 
million kilowatts, without 
reducing the programme for 
development of nuclear 
power: 

(d) that the target of irrigation 
be restricted to 80 million 
acres, with greater emphasis 
on small irrigation projectS. 
capable of yielding quick 
returns; 

(e) that the programme of co-
operative development be 
rp.duced to correspond to the 
reduction in the over-all 
outlay; 

(f) that targets of producti'on 
in respect of aluminium, 
cement, cycles, automobiles, 
road-transport vehicles etc., 
be reduced to correspond 
wi th the reduced overall 
outlay; 

(~) t1iat the fantastically ex-
travagant and irresponsible 
purchases made abroad 
under the guise of defence 
reqmrements be slashed by 
75 per cent: 

(h.) tbat the scheme of financ-
ing the plan appearing on 
page 47 of the draft Outline 
be rettneed and adtJpted as 
follows,-

Third Five Year Pkm 
(i) surplus of Public Enter-

prIses on eIistlnJ basis. 
R.. 200 crores. 

(li) providen~ fund, better-
inent levies, Steel 1Iq .. -
!isation Fand etc. Rs. 350 
ctores. 

(iii) additional taxation in-
cludin, measures to in-
crease lb. surplWles ol 
public UndertakineJt· 
Rs. 1,201 IIror ..... 

(iv) budgetary receipt. cor-
responding to external 88-
sistance. Rs. 1,000 crores. 

(i) that with a view to mobilis-
ing further internal resour-
ces, private capital be invit-
ed to participate in Public 
Sector projects, subject to 
overall control vesting In the 
GovernmenI;-

(j) that there shall be no deficit 
financing during the cur-
rency of the Third Plan, 
"ither directly or indirectly 
through Treasury Bills, sub-
sequently being converted 
into loans of long term 
maturity; and 

(k) that other necessary adjust-
ments of the above basis be 
made."(9). 

Shrl P. K. Oeo (Kalahancli): I beg 
to move: 

That for the original mot:on, 
Ole following be substituted, 
namely:-

"Tbi" How;e, h8'Vmg consider-
ed the Third Five Year Plan-A 
draft Outline 18'id on the 
Table of the House on the 1st 
August, 1960 re~ets,-

{a} that no mention has been 
made in the ooj!""fives of 
the Plan to have a firm and 
_n-formulated policy that 
WIll hold the price line of 
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tood and other essential 

commodities of llie; 

(b) that no mention has been 
made to assure an economic 
living condition to the 
poorest man of the country 
and to guarantee a certain 
mmimum wage to all wor-
kers; 

(c) that prOVISIOn is wrongly 
made to raise resources of 
the plan by additional taxa-
tIOn when there is no scope 
for this, as the so-called rise 
in the standard of living of 
the people .. does not com-
mensurate with the rise of 
prices; 

(d) that a wrong attempt is 
being made to resort to de-
licit financing to a tune of 
Rs. 550 crores· which will 
ultimately . contribute to 
further rise' 'in the price 
level; 

(e) that the plan does not give 
a clear picture of the rela-
tive rates of development in 
different States of the coun-
try and does not suggest the 
setting up of an eval ua tion 
machinery to study the 
various indicators in this 
regard; 

(1) that no conerete steps are 
envisaged in the plan to 
dispel the regional disparity 
which exists in this country 
in such an appalling mea-
sure and to diversify the 
benefits of the plan to 
underdeveloped areas; 

(g) that the provision of match-
ing grants meant for the 
various States to qualify 
for Central assistance is un-
realistic, unscientific, fal-
lacious and against the con-
cept of a sochUst societJ', 
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whose objective is 'from 
everybody according ~ 
ability and to everybody 
according to needs'; 

(h) that no concrete steps have 
been suggested to put a stop 
to all wasteful expenditure 
in the execution of the 
plan; 

and urges upon the Government 
to endorse the 168 crores plan of 
the State of Orissa as submitted 
by the State Government to the 
Planning Commission." (10). 

Sbri Braj Raj Singb (Ferozabad): 
May I be permitted to move my sub-
stitute motion? 

Mr. Speaker: I will allow him only 
with this remark that the hon. Mem-
ber tabled it after the expiry of the 
time. 

Shrl Braj Raj S:"~;,, I tabled it at 
3·45 p.m. 

Mr. Speaker: It is all the same. 
will allow him. A number of other 
substitute motions have been allowed 
to be moved. r will waive the notice 
and take it as moved. I will have 
copies of his substitute motion cir-
culated. 

Then, Shr; Sugandhi has also tableci 
a substitute motion today at 11· 30. I 
will treat that also as moved. 

Shri Braj Raj Singh: I beg to 
move: 

That for tne original motion, the 
following be substituted, name-
ly:-

"This House, having consicb!r-
ed the Third Five Year Plan--
A draft Outline laid on the 
Table of the House on the bt 
August, 1960, regrets,-

(a) that small scale and cot~ 
industries have not bee. 
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given their due place in the 
Plan. Outlay on small scale 
and cottage industries be 
raised to Rs. 500 crores in 
tile Plan: 

(b) that nO solution of the 

(c) 

llllemployment problem has 
been hin ted in the Plan. 
Plan should be so amended 
that unemployment problem 
Is satisfactorily solved; 

that reclamation of cultiv-
able waste lands has :lot 
been planned on a mass 
aeale so as to reclaim all the 
CUltivable waste lands avail-
able in the country and 
thus help sOlve the food and 
unemployment problem; 

(d) that small and medium 
rrrigation has not been given 
its due place in the plan. 
It should be 80 arranged 
that during the plan period 
irrigated land area shall be 
doubled; . 

(e) that no concrete and de-
flnite steps have been sug-
gested to hold the price 
line; 

(f) that no concrete and defi-
nlte steps have been sug-
gested to reduce the vast 
disparities in incomes of 
di1l'erent classes and indi-
viduals. Steps should be 
suggested in the plan by 
which no individual will 
have a monthly income 
which is less than Rs. 100 
and more than Rs. 1,000; 

(g) that there is a hint in the 
plan that land revenue may 
be doubled during the plan 
period. For the raising of 
production of foodgrains, It 
is essential that land reve-
nue be abolished from the 
profitless agriculture; 
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(h) that definite and concret<i 

steps have not been suggest-
ed in the plan SO as to effect 
econonues in the public 
sector projects and admi-
nistration in general so as 
to save the required money 
which is proposed to be 
raised by additional taxa-
non. The plan should be so 
modified that monies to be 
raised from additional taxa-
tion could be had by effect-
ing economies in expendi-
ture. No additional taxa-
tion should be resorted to 
during the plan period, 
which will affect the poorer 
and the middle classes; 

(i) that no indication in the 
plan that foreign capital 
lDVested in the coun try 
which had reaped more pro-
tits than the capital invest-
ed would be nationalised 
and that major industries 
like Textile, Jute, Banking, 
Cement and the like shaU 
also be nationalised. Steps 
should be taken to raise the 
resources from implementa-
tion of the plan by nationa-
lising the aforesaid capital 
and industries; and 

(j) that Co-operative Sector 
has not been given its due 
place in the plan." (12). 

Sbri Sugandhi (Bijapur North): 1 
bpg to move: 

That for the original motion, 
the following be substituted, 
namely:-

"This House, having consider-
ed the Third Five Year Plan-
A draft Outline laid on the 
Table of the House on the 1st 
August 1960, is of the opinion 
that tile Plan be returned back 
for redrafting taking into con-
sideration needy areas, the 
regional disparities and the 
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filDHne strickea !lrea~ of the 
Northern K:arnatllk qistricts of 
Mys~re State I\lld to prQvide for 
the followmg:-

(a) irrigl!tion~l scllemes of up-
per Krisl\p.a Malaprabha 
and from l{oyana resefVOlr; 

(~) inclusion of power projects 
of l{aliIUldi Agbanashm and 
Gangawau; .' 

(e) for industri,) sc)lemes to 

J_ meet the employment pro-
blem,s o~ ed~cated, skilled 
and non-skilled pOl'ulatioa 
ot the lI12pve areas; 

(d) for a neW rail link from 
Miraj to Madi to connect 
\he wrthern districts of 
Belpum, BUap.u.r, Gulbarga 
8.11d Raichu.r; 

(e} ~lopment of Karwar 

(t) 

Port and a rail lml< between 
Httbli and Karwar; and 

improvement of emnmunica-
tion by eon"el'tmg Hubli-
Sholapur road, Ratnllgiri-
Bijllpur-lIIushlipatam road 
mto national highway>! and 
constructing all weather 
crossings across Krishna, 
Don Malaprabba and Bhima 
ri'l'e~. of the norlhem dis-
trict. of Mysore." OS)' 

Mr. Speaker: So far as time b' 
!!peehes is co,, -""",ed, I will anow • 
to 30 minutes for th~ representativ5 
of the l"adi;,g groups. So far as EIther' 
groups of smaller numbers an COIl-
cern ed, I shall try to give an ~-
1unity to every group to place i" 
views up"n thi" but they cannot clalna 
as much tirae a~ the o~ers. 

81ut ... 3 ....... 1m .. : I Rbmit 
that the time taken by the hon. Prime 
JlinisteP !Oust be excluded from it. 

8hri C. D. Pede (Naini Tal): "nine 
may be extended. 
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Mr. S~"er: I win exclude the 
time taken by the hon. Prime Minister' 
if the mot;on is also to be excluded. 
There cannot be any meaning in this. 
We have fixed some time for the entire 
motion. He is also a Member. With-
out his motion, what are these substi-
tute motions about? 

S~ri a.~dra Singh (Chapra): May 
I submit 

Mr'. Speaker: I am not i:oing t. 
accept any more submissions. These 
matters are considered properly in the 
Business Advisory Committee to whicla 
a number of bon. Members who are 
not members have been invited. There 
no use in making random statements. 

Shri B.ajead,ra Sin«b: May I s~
gest that the speech of the hon. Prime 
Minister be circulated to us by the 
eVeftiflg? 

Hr. 81Ieabr: No, I am not going te 
do it. The hon. Member must have 
heard wUh attealion whatever he has 
said. Shri GopallUl, 

Shri A. K. Gopalan (Kaser god): Mr. 
Speaker, Sir, we are now discusinC 
the draft at the Third Five Year Plan. 
While discussing the Third :five Year 
Plan it is very important that we 
should evaluate the achievements of 
the Second FiVe Year Plan and !lee 
as to what the failures are and, if 
there are failures, how those failures 
came to be. 

As the bon. Prime Minister has al-
ready explained, the basic obiectives 
of the Second Plan are a sizable 
increase in national Income, rapid 
industrialisation, large expansion of 
employment Bl'ld reduction in inequa-
lities of income and wealth. ne 
Second Five Year Plan in concrete 
terms has defined these objectives 88 
follow.. In the national income the 
increase targetted is 25 per cent. and 
in the per capita income It is 18 per 
cent. !'Iut as far as the actual aehle'f'e-
ment is ccmcerned, it Is short of the 
targo!t. As it has been explained here, 
national mcome will not rise IRore 
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lthan 13 per cent. and the per capita 
income will be just 1 to 8 per cent. 
;a,ai"st the target of 18 per cent. 

As far as employment is concerned, 
:the Second Pilin promised eight 
l!Ilillion new job; but the achievement 
'is now expected to be Only 6' 5 m'llion 
jDbs only. As fay as fhe disparities 
in incom'e are eoncerned, the hon. 
Prim~ Minister has atteady explained 
1hat there is increase in the national 
jncome as a 150 increase in the per 
mpita income. But about the distd-
blltion of this national income there 
is no data at all. Therefore whether 
1here is actually increase or decrease 
in d'spa-rity can' be seen oniy in actual 
practice. About the wages of the 
lowe" midd'e class and the working 
elass we can certainly say that the 
disparity has only increased and not 
decreased when it is compared with 
prices. It has been seen that the dis-
parity Itas not decreased but ha~ 
increased. We h'lV'e also seen when 
we were discussing the Central Gov-
~rrtment employees' strike that from 
1!14'7 to 1'968, 85 rar as real wages are 
eoncetned, the wages have not increas-
ed tltough there had been a slight 
increment in mohey. Even as far as 
industrialisation ;s concerned, except 
in the case of the private sector, the 
1argets perna'n mainly un-realised. 
'Take, for e:!rllm"le steel. The target 
is 4"3 milqjon tons. The likely achieve-
ment is Ol'lly 2' 6 mi11ion tons, So also, 

Target Likely achievement 

eo.1 60 million t.". . 3 millon tons 
Alumi"1ium 25-,000 tnns 

Cement 13 millen IOns ~. 8 millo" Ions 
Fertilisers 

(nitrogen) 1'.5 millon t"ns 2 10.000 Ions 

As t~r as agricultural production ill 
«:oncerned, which is the most impor-
tant th'ng' as ha:sbeen' explained nere, 
durin.g the second Plan, the target was 
an '''crease of 15 million tons. The 
actual' incrl!8se bas 6een 10 million 
tons, Fr.6111'1lS' mil1ion ions, i:t has gone 
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to 75 million tons. This is the case 
in the other item, of production also. 

In the matter of finances, the target 
wa; Rs. 4800 crOl'es. We have spent 
Rs, 4600 crores. That means that we 
have spent 95 per cent. In physical 
production, we are I'kely to achieve 
not more than 60 to 65 per cent. of the 
targets. That is the reason why we 
say that the Second Plan is a fai'ure 
in terms of its social and economic 
aims and objectives. It does not mean 
that tht:!re was no increase !n produc-
tion. But. it hac. not fulfiJ'ed what 
was expected of it, as far as 
aims and objectives are concerned. 
So it is very necessary now to con-
sider what a;e the reasons for this, se 
that, in the Third Plan, whatever the 
targets may be, We may be able to 
fulfil the targets and if possible over-
fulfil the targets. Now, when the draft 
of the Third Plan is before us, it is 
important to see what are the policies 
that stood in the way of the fulfilment 
of the objects of the Second Plan, 
what was wrong in the impjementatioa 
and what are the things that we must 
do to improve them, 

The Prime Minister has just naw 
said that the most important thing is 
imp'ementation. I alse agre~, I have 
also to point out that it is not onlY 
a questiOfl of imp.iementation. but it is 
also a questicn of "orcy. The Prime 
Minister only just mentioned about 
land reformo . He has not said what 
they are. I will be able to explam 
what they are. The aims and objec-
tives of the Plan as regards land re-
forms and other sectors are good, Th~ 

policy as formulated in the Plan is 
good. Whatever the aims and objec-
tives are, ;n the implementation, the 
whole policy and aims and objectives 
have' not only been achived; but 
in some cases. thev have gone reverse. 
The mo,' ;'T\p~rta'lt thing now is te 
take stock of the situation of the 
Seco'ld Plan and see what are the fail-
ures. 

I am· sorry to say that the 
Plangloals over the failures. 
silent on the most importaT't 

Third 
It is 

thine, 
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namely, the reasons which led to these 
,ailure!. We are trying to work out 
nother Plan in the dark. The Third 

,Jlan continues to have the same 
1efects as there were in the Second 
2lan. Welfare only continuing them. 
We should at least now, when we are 
ruafting the Third Plan, examine why 
cn mdustria: production and agricul-
: ural production which is the most 
mportant, tIoere were failures, and 
'ind out what is the main or basic 
-eason why We were not able to 
,chieve the targets. My opinion is 
that there is contradiction between the 
aims and objectives of the Plan and 
the policies and programmes and 
-nethods that are adopted in imple-
nenting that Plan. I will deal with 

me of these facts. 

First is, reorganisation of agricul-
ture and achievement of self-suffici-
ency in food and raw materials. 1 
think, in the Second Plan we have 
under-estimated the importance of 
developing the agricultural sector. 
.se.use, so far as industrialisation 
also is concerned, it is only if the pur-
chasing power of the majority of the 
people, from 75 to 80 per cent. who 
live on land, is increased, industriali-
'ation can develop. Then only, they 
will have the money to purchase what-
ever is produced. In an economy like 
'urs, more than half of the increase 
n national income is from the agricul_ 

t ural sector. Seventy per cent. of the 
)eople have their livelihood from agri-
culture. Also, only if We develop a«ri-
culture, we would be able to produce 
mon commercial croPs which we 
'ould send out to foreign countries 
'me solve the foreign exchange pro-
olem. As I have said before, agricul-
lure has not been given the import-
ance that should have been given. It 
, only on the basis of this that other 
eetors could develop. Agriculture, 

instead being the kingpin, has remain-
ed a dead weight and hence the Plan 
could not move fast. Food imports since 
the First Plan have been 11'96 million 
tons, worth Rs, 593' 45 crores. In the 
Second Plan, up to 1959, the imports 
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were 11' 93 million tons, worth 
Rs. 480' 45 crores. In addition to this, 
in 1960, we have entered into a big 
agreement under P.L. 480. Since 1951 
ap to 1959, the imports have been 23' 9 
nillion tons, worth Rs. 1073' 90 crores. 
in addition, we have to import large 

'Jantities of cotton, copra, jute, etc. 
Why is it that We have to import these 
things? Because, agriculture could not 
be developed. If we could develop 

- r iculture, we need not only not 
import these things, but also, we 
would be able to sell these things 
outside. We had not been able to do 
that. Our agriculture, instead of yield-
mg the surpluses necessary for eco-
nomic development, has remained a 
deficit economy. That is the main 
reason. that is the main bottleneck in 
our economic development according 
to us. 

In the Second Plan, the performan~ 
in the agricultural sector had been ella_ 
appointing. If we look at the figures, 
from 1955-56 to 1960-61, under food-
grains and cotton, the shortfall is very 
~erious, compared with the targets. I 
will say that in this sector there is 
continued semi-stagnation. This is at 
the root of several of our major pro-
blems. By semi-stagnation, I do not 
mean that there was no increase in 
production. I mean that whatever the 
targets are, not only we had not been 
able to achieve the targets, but we 
have been far behind. That is the 
reason why we had not been able to 
move fast in Utis sector. 

What are the results today? The 
results are constant pressure on the 
cost of living, large balance of pay-
,'.enl Jeficit, also inability to make 
luller use of the under-employed and 
unemployed manpower and severely 
limited market for India's industries, 
particularly, small-scale industries. 
Agriculture, at present, is a major 
drag on the idustrialisation of the 
country and improvement of the living 
standards of the people. How can we 
improve and unleash the vital poten-
tialities of the working peasantry? 
Enact drastic land reform legislation 
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and see that it is implemented. There 
can be only two kinds of development 
in agriculture. The first kind is trans-
formation of the technical and social 
b~se of agriculture from below. The 
second is transformation from the top 
of the large estates into modern larg., 
capitalist farms with gradual elimina-
tion of th working peasantry. We arc 
developing in the second form and not 
in the first form. 

What are the main fetters on the 
development of productive forces m 
agriculture? The main thing is the 
concentration of land in the hands of 
a smaller minority and also the denial 
of land to the majority of the tillers. 
If we restrict the lands in the hands 
of the rich landlords and provide the 
surplus land to the poor and landless 
peasants, provide them with capital 
and knowledge of scientific methods of 
cultivation, we will be able to make 
efficient use of the land and labour. 
'l'he approach must be on the basis of 
a prosperous owner-cultivator. 

Proposals in regard to land reforms 
in the &cond Plan have been carried 
over to the Third Plan, but they have 
practically failed. Land reform is the 
most barren chapter in the draft 
Third Plan, and it provides only a 
technical solution. Instead of loosen-
ing the fetters on inappropriate pro-
duction relations. the draft wants to 
overcome this difficulty by call-
ing for expansion of irrigation and 
more output of fertiliser. These two 
are, no doubt, very important, but 
you cannot bypass the most important 
question of breaking up the land 
monopoly. Without changing the pat-
tern of land holding, even if there is 
increase in agricultural production, it 
will only mean intensified exploitation 
and improvement of a large section of 
agricultural labourers and poor pea-
sants. 

Agricultural labourers with no or 
insignificant land constitute 30,4 per 
cent. of our rural population; 80 per 
cent. of them are casual labourers and 
get employment for only 189 days in 

the year. Among the land owners 
also, according to the sample survey. 
53 per cent. possess less than five 
acres. So, a vast section of the agri-
cultural labour force and poor pea-
sants is either unemployed or under-
employed. To give this vast secbon 
some employment and increase its 
standard of living must be the main 
purpose of our agricultural policy. 

There are two aspects of land re-
form-tenancy reform and ceiling on 
land. Let the hon. Minister examine 
how far the various legislations enact-
ed by the States in regard to these 
two aspects haVe been implemented 
and where. 

It has been stated that after fixing 
ceilings th.ere is no hope of getting 
more land for distribution. Why? It 
is not becaUSe there is no land avail-
able, but because there are so many 
gaps and loopholes in our legislation. 

13.43 hI'S. 

[SHRI JAGANA'UlA RAo in the ehai,.] 

Exemptions are given to what are 
known as well-managed farms. 
orchards, plantations etc., as also par-
ti tion and transfer. There was a news 
item in the Hindu four months back 
that when the Bill was introduced in 
the Madras Assembly, two landlords 
in Tanjore bought stamps worth Rs. 1 
lakh and Rs. 90,000 respectively, for 
purposes of transfer etc. With these 
loopholes, naturally there will be no 
land avaiLqble for distribution. 

In the matter of tenancy laws, 
want the Minister to see if even today 
there are no evictions in the various 
States. Only four months back, in 
Alwar, Rajasthan, tenants who had 
been occupying land for 50 to 60 years 
were served with notice and evicted. 
There are many reasons for this, one 
of them being so-called personal culti-
vation. 

Thl' Report on Social Effects of 
Jagirdari Abolition and Land Reforms 
in Hyderabad (1958) by Dr. A. M. 
Khusro. gives the information that out 
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<Jf the o.iginally created protected ten-
ants in 1~1, only 45 per cent. remain-
.ed at the time of enquiI"1 in 1955. Out 
of every 100 tenants evicted, 51 were 
ev;cted n:egally and 43 had surrender-
ed their lands. A similar scale of 
evictions was reported by the Poona 
-School in their Report on the Working 
Df the Bombay Tenancy Act, 1948, and 
two-thirds of the "voluntary surrend-
ers" were reported to have resulted 
from threats. 

The' Communist Government in 
Kerala, within the four comers of the 
Constitution, and in the sp;rit of the 
aims and objectives of the Planning 
Commission, passed three pieces of 
le&islation to protect the interests of 
the tenant. to see that they were not 
evicted and to secure as much land 
as pos,ible for distribution after fix-
ing ceilings. There was also a Bill of 
debt relief to tenants. They were not 
given assent to. From an answer to 
a quetsion as also from the newspapers 
1 understand that the President has 
returned them with certain modifica-
tions, as a result of which thousands 
of acres of land will e,cape ceiling. 
One modification suggests recognition 
o~ voluntary transfers made by the 
bIg landlords and allowing the trans-
ferees to reta;n the trasterred land up 
to the ceiling limit, This defeats the 
very purpose of ceiling. There are SO 
many other exempt;ons also. One 
disastrous result of the recommenda-
tions will be that lakhs and lakhs of 
kudikadappukarans, people living with 
houses near the plantation. etc., will 
be alfected. I do not go into it in 
det3i1. But these are pointers to show 
that if this i. going to be the policy 
of the Government in regard to ceil-
ing on land, security of tenure, stop-
pin~ of evictions etc., we can never 
achieve increased agricultural produc-
tion. Legislation in the agricultural 
sector must be suC!h as to release the 
energy and initiative ot the 70 to 80 
per cent. of poor peasants and aaricul-
tural labourers. They should be given 
land, we shQuld see that they are not 
.ev·icted; we sh,ould also JDrovide them 
.with'good manure, fertiliser, wllter etc. 
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Only then can we improve agricul-
tural production . 

There is the question of waste land. 
I have been raising this question seve-
ral times during the last so many 
years. According to the Plann'nc 
Commiufon itself, nearly 3a'!l per 
cent. of the cultivable area in the 
country is e'ther cultivab:e waste land, 
Or current fallow or fallow; nearly 46 
crores acres come under this category. 
Even if these figures a~e not correct, 
they may be just a little less. Wh"n 
the question of waste lands was being 
d'scussed, we were told that Govern-
ment were going to have a survey of 
the waste land,. Already two Plam 
are about to be over, ~';d, now, we 
are discussing the Draft of the Third 
Plan. and yet we are told that the 
survey is going to be undertaken. If 
the landlords and others know that 
there is goiTlg to be a survey, then 
there wi 11 'De no more w""te lands' all 
the waste lands will be taken a';"ay, 
as has happened in some of the States 
today. 

When the agricultural sector is the 
most important sector in our country, 
and when nearly 70 to 80 per cent. of 
our people who are able to work on 
land are landless today, why is it that 
these waste lands, either cultivable 
waste, Or current fallow or fallow, are 
not distributed? Some of them may 
be useful for food production, while 
some others may be useful for com-
mercial crops. If these lands 8l'. 
brought into cultivation, then, 1Iw 
national income will increase thereby, 
and we shall also be in a position to 
solve 8Ul" foreign exchange diftlculti .. 
in some measure. 

I feel, therefore, that certain dra.me 
changes have to be made regarding ftIe 
policy of land reforms, ceiling OIl 
lands, and tenancy refonns. In this 
connection, We must also see what hu 
been tilt!!' resu't of the legislations 
passed in the different States, h01r 
many evictions were carried out 
before the legisfatlorr, and hoW many 
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are being carried out after the legis-
lation, and whether the imposition of 
ceilings on land has really given 
~nough surplus lands for d'stribution. 
As. far as the West Bengal Government 
are concerned, they have stated that 
befoce the imposition of ceilings on 
Jand, they had exp.ected so much of 
Jand, but now, we find that the actual 
land that has been distributed is very 
little. So, unless these facts are col-
'leeted, and unless We understand the 
basic gaps and loopholes in the legis-
lations regarding tenancy reforms and 
land reforms, We shall not be able to 
achieve the object, and unless we 
ach;eve the object we shall not be 
able to go forwa;d from the semi-
stagnant position in which we are so 
far as the agricultural sector is con-
cerned. 

Now, I come to another point, name_ 
ly heavy reliance on foreign aid and 
foreign capital. The question of 
foreign capital and foreign aid is not 
merely a theoretical question, but it 
is a practical question of the present 
and the future. Sir, we are not 
:agaInst foreign aid and foreign capi-
tal under all circum.tances. Our only 
point is that heavy reliance on foreign 
.aid would make the Third Plan, as it 
'did the Second Plan also, highly vul-
n"rable to undesirab'e influences, both 
pvlitical as well as economic, and will 
certainly defect the basic aims of ecO-
nomic development and also our 
national interest. 

From the beginning of the Third 
Five Year Plan, according to the 
figures available, we shall have to pay 
about Rs. 1211 to 150 crores by way of 
interest annually on the foreign loans 
that We have taken. So, our request is 
that it is necessary to abandon thill 
policy of heavy reliance on foreign aid 
and foreign capital. 

There is also the question of increas-
ing the export trade. That is also very 
important in this context. What is 
the direction ot our fOffign trade 
today? We eannot . achieve greater 
.export surpluses, umess we ItbsTldon 

the present policy in regard to export 
trade. There must be a diversification 
of the trade towards the soc:alist eco-
nomies. It is plain that the scope for 
increasing our trade with the West is 
limited. 

Coming to internal resources, I 
wou'd not go into details ahout it, 
but I would merely point out that the 
policy of heavy taxation on the neces-
sities of the people. as the Prime Min-
ister has said today, for economic 
development, while the big business 
goes with just a fleabite, is highly 
objectionable. That was the policy 
that was followed dur;ng the Seeond 
Plan peciod. From the ligures avail-
able in regard to the yield from di;I:ect 
and indirect taxation. we find that the 
same policy is not only going to be 
followed but it is going to be a little 
more intensified during the Third Plan. 
The yield from direct taxes like 
income-tax, corporation tax, wealth 
tax, gift tax etc. should be increased. 
Government should also introduce the 
capital gains tax as early as possible. 
Professor Kaldor said that the gift tax 
would yield annually Rs. 30 crares, 
but our budget estimate today is only 
Rs. 80 lakhs. Capital gains tax was to 
yield about Rs. 25 to 40 crores, but we 
have not levied it at all. Wealth tax 
was to yield between Rs. 18 to 25 
crores, but our budget etJJnate shows 
only lUl. 7 crores. 

Thus, we find that the richer sec-
tions in the country have got olf with 
relatively sma II burdens, while the 
ordinary man is saddled with the 
entire burden of development, with a 
view to finding internal resources. 

The question of holding the price-
line is also very important. The 
Prime Minister has also conceded that 
this should be done. But what steps 
are Government taking to bring about 
a reduction in prices? The prices 
have increased by about 30 per cent. 
unless the policy at State trading 
that had been accepted by GQv.em-
ment is very strielly implemented. 
aR'd unless dra,stic action is taken 
spins! the blaciaDarketeers an4-
profiteers, we mall not be able to 
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solve the question of prices, and like 
the Second Plan, the Third Plan also 
will run into difficulties, and we shall 
not be able to achieve the targets that 
we have laid down. From the point 
of view of the common man, it is 
very necessary that Government 
should have a machinery by which 
they will be able to arrest the increase 
in the prices and also stabilise them. 
If this is not done, then, whatever our 
targets may be, and whatever our 
desire may be, we shalI not be able 
to realise them. 

The balanced development of differ_ 
ent parts of the country also assumes 
an important role from the point of 
view of the unity of India. The 
Prime Minister has also stressed this 
point today. Some specific policies 
have been enunciated in the Draft 
Outline of the Third Plan in this 
behalf. Firstly, the location of an 
industry is not to be determined 
entirely by the availability of raw 
material resources. Balanced deve-
lopment of different parts of the 
country and the States by extending 
the benefits of development to the 
more backward regions should also be 
II part of this policy. The special 
needs of the backward areas, espe-
cially, in regard to irrigation, power 
85 well as agriculture must be looked 
into, and it is the duty of the planners 
to see that they are helped more. 
Fourthly, this policy should be kept 
in view while considering the location 
of a project in the public sector and 
also While administering the licensing 
policy in regard to new in'dustrial 
units in the private sector. 

This policy has all along been 
neglected. In our country, there are 
certain areas and certain States which 
are very backward. I cannot say 
much about the other States but I can 
say about Kerala; alI parties In 
Kerala are agreed tha t Kerala Is 
industrially backward. During the 
Second Five Year Plan, the help givt\n 
by the Centre to the States was of 
the order of Rs. 765 crores, but Kerala 
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got only Rs. 75 lakhs. So, you can 
:;ee how thi:; policy is being imple-
mented in actual practice. 

If this policy is not implemented, 
certainly, it may endanger the unity 
of India; one State may be backward, 
and one regIOn may be backward as 
compared with another, and this will 
result in ill-feelings between one 
region and another, as also between 
one State and another, and the back-
ward areas will certainly feel that 
they are neglected, and they will not 
be interested in the successful execu-
tion of the Plan, 

In regard to the industrial develop-
ment of Kerala, I would say that even 
the question of raw material need not 
arise. Nearly 90 per cent of the total 
rubber produced is produced in 
Kerala. But as far as industry is con_ 
cerned, it is somewhere else, It is not 
that there is no raw material. The 
raw material is there. But the indus-
try is not there. 

If hrs. 

Then why not develop the fishmlt 
industry in such a way that we will 
get not only increased foreign 
exchange but also solve the food 
problem to a certain extent? The 
Food Minister said the other day that 
he had got Rs. 6 era res worth of 
foreign exchange by' the export o! 
prawns to other countries. I ask, why 
do not the Government give help, 
more money, to 'develop the fishing 
industry so that it may help not only 
in the solution of the food problem 
to a certain extent but may also earn 
foreign exchange? But that is not 
being done. 

I do not want. to go into this ques-
tion. I want only to say that as far 
as the policy of seeing that the back-
ward regions and backward areas are 
brought forward are concerned, it has 
been completely ignored. If States 
like Kerala and other States which 
are backward are not helped to go 
forward, the unity of the whole ot 
India will be disturbed. 



Motion re: SRAVANA 31, 1882 (SAKA) Draft Outline of 4032 
Third Five Year Plan 

lIIr. Chairman: The hon. Member's 
time is up. 

8hri A. K. Gopalan: I have got cer-
tain sugges ~ions here. I have a list 
of them which I cannot deal with for 
want of time. I would request that 
this list may be passed on to the pro-
per quarters for consideration. 

Dr. Ram Subhag Singh (Sasaram): 
I am glad that this Third Five Year 
Plan (Draft) has been presented to 
the House in time. I fully endorse 
the aims and objectives of the Plan. 
Today the Prime Minister referred to 
the socialist pattern of society. I quite 
appreciate it. I want that socialism 
should be introduced in the country 
as early as possible. But we should 
also understand what is meant by 
socialism because it is nO good to 
speak only of socialism without 
clearly defining its principles. 

In a socialist society, if anybody 
goes unemployed, it is not socialism. 
So I think we should evolve a socialist 
society wherein every citizen of the 
country gets work, if he wants to 
work, and gets remuneration for the 
work he has put in. But what is the 
posi tion today? Today the position, 
after implementation of two five year 
plans is that about 8 million of our 
young men are going unemployed in 
the street. of different cities of the 
'Country. (An Hon. Member: Shame.). 
Of course, it is a matter of shame if 
in a Sta te which claims to be socialist 
8 million of its people are going un-
·employed and their talents and ener-
:gies wasted like anything. 

So the prime aim of the Third 
Five Year Plan should be to guarantee 
work to each and every citizen of the 
"ountry. During the course of the 
Plan, there might be 15 million per-
son. who will be requiring work. 
Why is it happening like this? It is, 
in my opinion, because the Plan is not 
being implemented properly. Tt i. not 
being implemented properly because 
the administration is not quite "om-
petent to implement it. I say !IO 

because I read yesterday the state-
ment of a Chief Minister, for whom I 
have the highest regard, that in Assam 
there is a move to oust the Bengalis. 
Today the Prime Minister was good 
enough to make a mention of this 
matter. Whatever may be, I do not 
want to go into the details of this 
matter, but had the people of Assam 
and West Bengal been fully engaged 
in planning work, they would not 
haVe had the time to indulge in such 
nefarious activities. If people any-
where, in any State in India, want t& 
oust any Indian, it is a national shame. 
Th2refore. our policy should be to see 
that if there is even one man who is 
alone in our 400 million population, 
he should be given adequate gua-
rantee wherever he may live. I also 
consider it a wrong policy under which 
in certain parts of our country people 
from other areas are not allowed to 
go and work. There should not be 
any territory, even hill or forest, 
where any citizen of India is debarred 
from settling or working. I quite see 
the sense of the argument that the 
people who are anywhere in our 
interior or hills or jungles should be 
given full opportunity; if the hilly 
population Is small, the Government 
should straightway give employment 
to them-if they are 4 lakhs or 4 
millions or whatever it may be. If 
you have jobs for 15 million of our 
people, you should give preference to 
hilly people in employing, but do not 
debar others from settling in any 
place. 

What is happening on our northern 
border? People from China are com-
ing :md settling there. They have 
sent the,r colonisation corps. I do not 
want that you should also send your 
colonisation corps there. But it you 
are not in a position to prevent the 
entry of others into our country, I 
say it is due to lack ot planning, 
because had there been proper plan-
ning on our frontiers and had those 
areas been fully developed, the 
Chinese would not have dared to 
enter our territory and develop their 
strength not only economically but 
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militarJy also. 
hurdle. 

Thi. is another 

Many people have b~c" talking of 
agrlcul:ural plans and improvement 
of agriculture. What is the difficulty 
with our agriculture? One of my 
very esteemed friends here, Raneji, 
mane a suggestion about pesticides. 
Today the Prime Minister was talking 
about re]ources, how to tind them and 
wnere to find them. In that connec-
lion. he also made a mention of taxes, 
loans etc. I think Shri Rane's sugges_ 
tion is quite partinent. Everybody 
know3-even the Government know-
that abou~ 20 or 30 per cent of Govern-
ment store i, eaten up by pest. So I 
think Government must introduc" 
good m thods of preventing loss by 
pest in our agriculture. because if our 
national income is put at Rs. 12,000 
crares, our agricultural income comes 
to about Ro. 8,000 crore~ and if w" 
lose 30 per cent of our crops due to 
pest, we ar' losing an income of about 
Rs. 2,000 crores. We can easily in-
crease our resources to the extent of 
Rs. 2,000 crore, or even Rs. 3,000 
crores. adding th' cost of ploughing 
and other agricultural operations. This 
is a hug~ waste. 

Everybody in the House asks ques-
tions regarding gold smuggl'ng, the 
big peopl, are being left as they are 
and SO on and so forth. The Prime 
Minister al~t) refrred to the question 
of ceiling. IShri A. K. Gopalan also 
alluded to It. But on the question of 
putting a ceiling on urban income. 
there was no clear hint of what would 
be the policy. I want a ceiling to be 
put straightway on rural income. I 
stand for that. I do not want that any-
body should d-Iay that matter even 
for a moment. But why are Govern-
ment introducing this discrinination? 
As I pointed out due to our discrimi-
nation in imDle~enting the Plan in 
different State-, in different reg'ons, 
We hav' invited trouble, and due t() 
this discrimination, we will invit" 
further trouble. 

Therefore, I want that if Government 
have i!ny idea-I invite new ideas-
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01 introducing it, let them introduce 
it on a uniform basis. All our social 
legisla~ion-they are good and I 
accept them-are mean! only for the 
weaker section of the society. When-
ev~r the question of the big and stron~ 
people comes, the Government tall 
fiat. I want that this should be intro-
duced everywhere. When I referred 
to a so:ialist State and said that every-
body should be paid according to W 
work he puts in, I meant that for 
,vcrybody. even for the highest. Offi-
cials or Ministers or anybody, for the 
mat!cr of that, from top down the 
linn should be given remuneration 
acc'~rding to the work that they put in 
in the fields or factory or office. It 
we tap our gold reserves, it will give 
us an investment capacity of about 
~,000--6,000 crores of rupees. By in-
troducing pesticides and introducing 
the scheme about the gold reserves we 
can easily find out a bout Rs. 8,00(1 
crores. 

Agriculture, just like the industry. 
depends mostly on power and water 
hIld the hon. Minister can give us 
more information about these than L 
What is happening in the field of 
irrigation? I do not want to gi'lre any 
data became on so many oCeaSons, 
this matter has been ment:oned. Ellen-
tbe capacity of the DVC has g<n2 
J0wn. After having spent crores of 
rupees, the experts have n0W sugges~-· 
ed that the irrigation capacity of t.hlS 
project should be cut down by 213rds 
or 66 per cent of the R:tbi crop. Des-
pite the fact that it ean irrigate 11 lakh 
acres, it is still irrigating only about 
5 lakh acres. Why is it so? It is be-
cause of the fact that the Government 
aTe not in a position to utilise proper-
ly their irrigation resources. 

AeharYl Kr·lIalani (Sitamadli): DQ 
you expect &nythin. better? 

D·. Ibm 8ubh:lg 8l11gh: I want that 
the Government Should do better-
because people cannot tolerate tha~ 
their energy and investment are wast-
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~ and if you think, Dada, that it can_ 
na. be made better, I am not havine: 
th.t pes~>mi3tic al.itude. I think that 
the peopIe of India are capable ,of 
making that change anywhere and 
they w'll succ2cd in making suf!ic:ent 
ch~nge if their resources are not pro-
pt'rly utilised. 

Acharya KripalaDl: Hope so. 

Dr. Ram Sublla~ Singh: Here is a 
P.lpcr-Government paper. While 
men joning about the community 
development, ,he Prime M:nister men-
tio;)ecl about the revolut:onary 
chlnges that are being effected. I do 
concede thilt revolutionary changes 
might h:ive been made in certain 
c"mmunity d~velopment blocks. I 
recently visited SQme of those blocks. 
One b!Dck-multl-purpose block-was 
opened four years ago. I am meD-
t:0c,jng 1 his because of the mention 
of ~he :mp1ementation aspect. A pro-
v'sio;) of RJ. 27 lakhs had been made 
and the Block Officer gave me this 
d :ita, He has written this tmder his 
own signature: 

~"[ J[~ lj' ;:rll'!' "fi!if T,'fIfT mq' ,l1'f 
i e'']:~'' ii'f; ~i ~ooo <='l1!T 
l;f ,i~ T t 1S'O f ~ ~r >=r 

,,1 Cf If Cf 'iTT Cf 'f~ ~j' ~ ~ t 

1 dJ not know whe:her this is a revo-
lu ionary progress or not and I leave 
it 10 the hon. Minister to judge and 
10 effec: improvement in his machI-
nery, 

I d) not wanl to crifcise anybody. 

Sh'i Braj Raj Singh: You will have 
to. 

Dr Ram SubhaJ Si!lgh: If ncces-
s~ry, I will do it more bit~erly than 
yau, I receive so many letiers from 
the v iIlagers. One Shri Guddi Singh 
of R~dhakhand in Bhagawanpur of 
Shah 1b~d district has written a letter 
to me, Jf thh 's the general practice, 
r tlJink you should take some action 
"nd I se'!' it to the Minister, I do not 
"nn t to c.iticise the Minister because 
It~ is very active and he immediately 

replied. Shri Guddi Singh has writ-
ten to me as follows: 

"r~q.r ~ <;; ~'f 

if II T iff! '1,:ifT ~ T ~, l>~ 
efT l' <f;;rOf ;::'i Of~ T ifT G'~ ~~( ~ l 
~fif'f; WR "t:r~ I 

• mih 'fT« ;f .. 0 ~:lIT ¥ q-j1f 
ii··· %t ~.f tn: ,~ ~¥o ~',<i <;;T 

l~ iffTlIT, ~r 'I<'ffi' ~ I" 

I can mention here the reply to point 
out the nature of the reply: 

"This is wi ~h reference to your 
letter of 16th August, 1960 with 
which you have enclosed a letter 
from Shri Guddi Singh of District 
Shahabad, Bihar. We are writing 
to the State Government to take 
necessary action in the matter." 

hope they will take the necessary: 
action! 

"May assure you that an ' 
enduring answer to the recurring, 
problems to which your people are' 
heing subjec; can only emerge 
with the inauguration of the Pan-
chayaL Raj System. 1- do not 
know how I can heJp b<>ing this 
about in Bihar. The alleged mis-
behaviour of some of our officers 
meantime to which' you draw my 
attent'on from time'to time is a 
matter of distress' to me." 

You have provision everywhere. You 
have appointetl- officers everywhere_ 
There are adequate number of Min-
isters, Deputy M:nisters and o:hers-
District Magistrate, and so on-who 
are c:mst:intly touring. Therefore, I 
wrlt th~t whenever any such matter' 
is brought to the no'ice of any autho--
rilv it should be their first endeavour' 
to "look into the fact and r~dtess the' 
gr'evance of ,he people. So far they' 
have not been doing so and therefore;. 
the grievances are mUltiplying so' 
r'oidlv 'h~t the prngress m'lcie by the-
PIa'! '. nu'lified. The Prime Minister 
"Y3 Ihnt where the 42 per cent of tbe 
jncl"e,,~e in national income has gone 
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and he suggested some sort of an 
enquiry. If the Prime Minis.er wanta 
to root out all these things, he should 
take ac'ion wnen a peasant or a 
labourer writes these things even on 
a post-card and he should direct the 
authoritIes to rake action. It is not 
being done. 

During the Second Plan we Ulcreas-
ed our food production in some years 
but the overall production is still 
short of 5 million tons of the target 
of about 80 million tons. The pro-
duction is still only about 73 or 75 
million tons. Sindri production has 
also gone down by about 45,000 tons--
from 3,30,122 tons in 1958-59 to 2,85,248 
tons. The reason for this fall was the 
non-availability of coal. But on the 
other hand, they say that coal pro-
duction has gone up. These things 
are ununderstandable. The Prime 
Minister also spoke about better seeds. 
I have seen not dozens but hundreds 
of seed multiplication farms in differ-
ent parts of the country and the best 
lands were acquired by the Govern-
ment officers for opening these farms. 
But they are not run on proper lines. 
If they are really sincere in supply-
ing seeds to the people, they should, 
at least by now, have succeeded in 
carrying on cultivation in those 3-4 
thousand seed farms by this time. 

'This has not happened. 

Last. year a committee of the Ford 
Foundation was set up and it has 
suggested what is called a 'package 
programme' which has become now the 
model of our agricultural programme. 
Accord'ng to this programme, they 
should have opened seven pilot pro-
jects in seven districts, one in each 
State. Only in one district this has 
been opened so far. The idea was to 
introduce it in such districts where 
irr'gation facilities were available. 
'Those districts were chosen on that 
basis. Now they say that they will 
introduce it during the rabi season. 
1 do not know why t.his has happened. 
They have also appointed otllcers etc. 
for this purpose. If they are now 
'going to put oft this programme, they 
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are going to re[ard our agricultural 
product.on. It is due to such actioDs 
tha[ our agricultural programme 
suffers. 

Our target now i3 to increase our 
agricultural production to about 105 
10 110 mIllIOn tons. This can happen 
only if we sincerely make an elIort· 
to implement our Plan. I say so 
because so far we have been writing 
circulars and things like that and 
impressing upon our subordinate offi-
cers to carryon this programme. 
Many of those officers--I do not attri-
bute any motive-may not be familiar 
with the condi.ions in rural areas or 
they may not be acquainted with the 
techniques of agriculture. 

Acharya Kripalani: They come with 
a fresh mind. 

Dr. Ram Subhag SiJlgh: They might 
come with a fresh mind, but it is 
experience that is required in agricul-
ture. Even if one is young one has 
to possess the highest amount of 
experience in agricultural operations. 
Therefore, even if a young officer is 
sent he should know how the agricul-
tural operations are carried on. 

I think it is not very difficult to 
provide irrigation facilities to our 
fields. Of the 350 million acres 01 
land which is under plough about 
one-third is under irrigation or is 
capable of being easily brought under 
irrigation by canals and other minor 
irrigation methods or being rain-fed. 
But there the burden of the peasants 
;s increasing. When we talk of 
increasing food production or any 
kind of production we should also see 
whether the cost of produc(;on of the 
peasant who i< actually working in 
the fieJd is going up or not. 

Here I come to the price factor. 
We said that the prices o~ essential 
commodities are going up and we 
should introduce some selective con-
trol. I want that we muot introdUce 
control and let there be a fully con-
trolled economy. At th~ same time, 
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I want that there should be some con-
trol on our offices also, because when-
ever a peasant reaches any office, be 
it a block office a district office or 
courts, I do not think he gets a fair 
treatment. 

An Hon. Member: They want 
money. 

Dr. Ram Subhag Singh: Money also 
comes in. He is ill-treated and also 
sometimes abused. He is pushed from 
pillar to post. Therefore, the first 
control that I would suggest is, let 
the Government come forward with 
an effect've control on its machinery 
and improve the machinery to such 
an extent that the people in the Gov_ 
ernment serve the people of the coun-
try, because service should be the 
uppermost thing in the mind of the 
governmental machinery. In this con-
nection, Sir, I would like to refer to 
the recent strike by the Central Gov-
ernment employees. Why did such a 
str:ke situation arise? It was because 
there was no mastery on the situation 
by ihe people who are in control of the 
destiny of the employees. Therefore, 
I think that the people in the Gov-
ernment ought to be in a position 
where they must exercise not only 
effective control by virtue of their 
offices but also by cultivating some 
ideal or something I ike that due to 
which they are in a position to get 
natural regard of their employees and 
none of their employees goes against 
the wishes of his boss. Under the 
rules of discipline they can have 
every control on everybody, but some 
device should be evolved by which, as 
1 said, they can get the natural regard 
of the'r employees. 

At the same time, I would like to 
suggest that when we are talking 
about our economy-this would also 
be under the consideration of the 
planners-the planners should find out 
a norm for everybody, be he a labour-
er or a cultivator or an office worker 
or the highest officer of the country 
or a Minister, and he should be paid 
according to his work. If we intro-
duce that proper kind of norm for 
856 (Ai) LS~. 

giving remunerat'on, then there would 
not be any rush from rural areas to 
the urban areas. Now people are 
flocking here because you give so 
many amenities like first-class roads, 
electrici ty etc. 

Sir, we talk about non-essential or 
luxury goods. In our offices first-class 
tables are rejected and replaced by 
the most recent model. 1 do not know 
whether they are luxury tables or not, 
but if you go inside the offices here 
you WIll find the latest type of fur-
niture. When we talk of giving auster-
ity standards to our population we 
mu,t first accept those austerity stand-
ards for ourselves. We should not 
sermonise to the people of the coun-
try because the people are getting fed 
up with sermons and they cannot 
tolerate such things for ever. 

Acharya Kripalani: Leave something 
for the Opposition to say. 

Dr. Ram Subhag Singh: I want that 
the Opposition Members should real-
ly function like Opposition Members, 
because I have been not'cing that 
Members of the Opposition have be-
come more royal. (Interruption). 

Shri Asoka Mehta (Muzaffarpur): 
I t is all according to Plan. 

Dr. Ram Subhag Singh: Then I 
come to the question of industries. 
Here again, I want to :differentiate 
between two things. We talk about 
heavy industries. It is well and good 
and 1 accept that heavy industries and 
cap 'tal industries should be set up and 
they should be set up as expeditiously 
as possible. At the same time, there 
is another heavy industry bigger than 
that and that is the human industry, 
the man-power industry, the industry 
to educate the men and women of 
this country. What is happening to 
our 400 million people? 

Acharya Krlpalanl: Production of 
people is increasing. 

Dr. Ram Subhag Singh: Dadaji is 
telling about production. I am not 
referring to the production aspect. I 
am talking about the people who have 
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already been produced. Their edu-
cational standard is going down every 
day. There has not been any pro-
gress during the two Plan periods. 
You may say -that you have increased 
the number of our educational insti-
tutions, you may say that you have 
given more teachers, but consider what 
is the standard of teaching, what is 
the standard of the teachers and what 
is the standard of those who are 
taught. Therefore, I think that along 
with giving stress on our heavy indus-
tries' you must also give stress on our 
man_power manufacturing industry. 
Without increasing their educational 
standard and cultural and other stan-
dards you would not be able to bring 
up India as it should be or create the 
India of your imagination. It is essen-
tial to do that. 

Then, we should increase discipline 
in our country, because I find that 
even the big persons in the country 
are going in -the way they think pro-
per for themselves. :r am not refer_ 
ring to the un-educated persons only, 
because it is the highly and fairly 
well educated persons who are creat-
ing confusions in each and every 
corner of our country. I want that 
this hope given by our Plans, this 
hope given by our system that any-
body can get anything done provided 
he has some pull should be removed. 
We must put our foot strongly on the 
"pull" method, and we must see that 
we are represented properly and by 
capable persons everywhere. 'Other_ 
wise, Sir, our standard is going down 
everywhere and there is a real danger 
of disintegration. I can understand 
the Chinese aggression. They are try-
ing to grab some of our territory. 
Today you heard that the Russian 
people have included some of our 
territory in the Chinese map. But we 
can prevent all those actions if we are 
strong enough in our border areas. I 
.... ant that a strong Assam should be 
created, and there should be a strong 
Bengal. Each and everybody in this 
country, wherever he is coming from, 
must be given full protection in his 
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house. We need not delay the matter 
on this· account; otherwise there 
would not be any plan in that eastern 
region and once the eastern region 
gets disintegrated -there is danger of 
disintegration in the entire country, 
because that sort of disease will spread 
everywhere. 

Shri Barish Chandra Matbur: Mr. 
Chairman, Sir, as I read through the 
Plan, try:ng to assess our achieve-
ments, hopes and aspirations for the 
future, I find that those people who 
have applied their mind and have pre-
pared this Plan, have taken a realistic 
view of the entire situation. If you 
read the Plan you will find that there 
is a lot of realism in it, they have 
learnt certain lessons from the past 
and have themselves pin-pointed at-
tention on certain very serious aspects 
which have affected the performance 
of the Plan in the past and which 
are likely to affect the performance of 
the Plan in the future. I may not 
agree with all that has been said, but 
there is not the least doubt in my 
mind that even if we' take good care 
of what has been said in the Plan, 
things would improve considerably. 

As they have gone from page to 
page right from the land reforms, quite 
a lot of attention has been devoted to 
the question of administrative machi_ 
nery and it has been confessed in the 
Plan itself that there has been a con-
centration of power in the Secretariat 
itself, from the functioning depart-
ment to the Secretariat. which is more 
dangerous than the concentration of 
power anywhere else. What I mean 
to submit is that there has been a true 
appraisal of the entire situation. but 
it is really unfortunate that in spite 
of the fact that there has been such 
an appraisal. in spite of ten to twelve 
years of experience in working, things 
go on merrily in the same manner as 
they have been and against which 
voices of complaints have been raised 
all the time. 

Now, it should be clearly understood 
that in the implementation of any 
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Plan there are certain basic things 
which have to be taken note of first. 
While speaking On the Budget "I said 
that the price policy was the most im-
portant factor which should be taken 
into consideration. Even when I spoke 
last time I laid the greatest stress on 
it, but on further consideration I feel 
that the atmosphere and the attitude 
of the people is far more important 
than even this. Now I wish to know 
how we can create the correct atmos-
phere and correct attitude. What is 
the response of each section of popu-
lation in this matter? What is the 
responsibility of the Government in 
this matter? Has Government as 
such discharged their responsib'lities 
or given any indication in the Plan 
that they are going to discharge that 
responsibility to see that there is a 
proper atmosphere and proper attitude 
for the implementation of the Plan, SO 
that an enthusiasm's created in the 
minds of the people. After all the 
initiative has to come from the Gov-
ernment and when there is a correct 
initiative regarding the attitude and 
atmosphere of the Government, then 
and then alone will there be a correct 
reaction both from the opposition as 
well as the people at large. 

So far as the Government is con-
cerned, we have all been compla'n_ 
ing about it. My friend who spoke 
betore me, gave certain ins lances of 
how the departments are functioning, 
how the Secretariat is functioning. 
Even the Prime Minister, after these 
twelve years is talking about the ab-
normal delays. Who is responsible for 
these abnormal delays? Even after 
twelve years of independence, there 
are complaints of abnormal delays, of 
corruption, of no action. I could 
quote one hundred and one examples, 
very distressing examples of how the 
administration is being carried on. 

'In our present structure there is 
nothing more important than food pro-
4uction. My hon. friend referred just 
now to the package deal. What is the 
package deal? It is nothing but an 
ell'ort tor intensive food cultivation in 
certain selected districts where there 
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is great potential. This was to have 
been given effect to from the month 
of April. My constituency happens, 
fortunately or unfortunately, to be one 
of those selected districts under the 
package deal for intensive food culti-
vation. 

An Bon, Member: Why unfortuna-
tely? 

Shri Barish Chandra Mathur: Uu-
,fortunately.: I say, becaUSe effectiv" 
steps for implementation which were 
to have been taken from April last 
were not taken. In spite of all sorts 
of letters having been written nothing 
has happened. The State Government 
dC>el!l not know what the whole scheme 
is. Even to this day they have not 
drawn up the budget provision for it. 
Not a single pie has tickled down 
from here to the State Government. 

I went to a big kisaft sam me Ian at a 
place covered by the J owar projects. 
Last year we had the best of rains and 
a good quantity of water was avail-
able there. The two thousand kisans 
who had assembled there said that 
their crops had been completely des-
troyed, because no water was given. 
The water was there in the reservoir. 
I got immediately in touch with the 
Executive Engineer, 'Irrigation. I 
talked to him. I wrote to the Chief 
Minister a very strong letter; I also 
wrote to the Minister in charge of 
Irrigation. I have no complaint that 
they did not listen to me. They 
listened to me; they paid immediate 
attention. But even to this day, after 
four months, nobody knows who is 
responsible. I can give hundreds of 
such distressing examples, but it is no 
use my giving these distressing exam-
ples. The broad faet remains that the 
Government through its administrative 
apparatus has not been able to create 
the correct atmosphere and correct 
attitude and for that the entire res-
ponsibility lies squarely on the should-
ers of the Government. 

The other day the Prime Minister 
laid on the Table of the House a 
statement indicating the savings which 
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have been effected. That statement, 
possibly through the working of a 
particular section in our administra-
tion, tdls us what savings are being 
effected. I went through it and have 
asked for further information. What 
are these economies? It is almost 
ridiculous. Now, Mr. Chairman, un_ 
less and until all this wasteful ex-
penditure is stopped and an atmos-
phere of urgency created in the ad-
ministration, you cannot expect much 
to be done. Of course, we have made 
tremendous progress in certain direc-
tions. But you cannot create the 
correct atmosphere and you cannot 
create the correct attitude in the minds 
of the people. 

The other day the Prime Minister 
h;mself while speaking on the ques-
tion of Nagaland said that we have 
unfortunately got into the habit of 
teem tam. That very mornmg I had 
given notice of a motion that is still 
before the Speaker. Are you doing 
something to stop this? It is all com-
plete waste. What is this sort of re-
action which you create in the minds 
of the people? If the Government 
wants to start in right earnest and 
expect something out of the imple_ 
mentation of the Plan, it is extremely 
urgent that the Government now 
draws up a schedule as to how they 
are going to streamline their admini-
stration, what sort of economy is 
go:ng to be effected and what is the 
attitude which is going to be adopted, 
and how they are going to deal with 
this tim-tam about which so much 
is being said. We must immediately 
set about working. 

There is another thing which is very 
necessary. We have a particular situ-
ation in Assam. We have a particular 
situation in Punjab. We had the strike. 

Shri Tyagi: Law and order situation. 

Shri Barish Chandra Mathur: I do 
not throw the entire blame on A, B 
or C, but in all these matters the 
Government has a great responsibility 
There should be a sort of respect and 
fear for the Government. Where is 
that respect and fear for the Goven>-
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ment'! Until and unless there is res-
pect for the Government, respect for 
tnose qualities of integrity and efI1. 
clency m Government, there is no use. 
There should be evoked in the people'. 
mind the feeling that here is a Gov-
ernment which is very effective, which 
is very strong and which is very effi-
cient. That sort of respect should be 
there. Then there should be a fear 
m the minds of the people that no 
nonsense will be tolerated; no strike 
will be tolerated. If people have that 
,ort of fear in their minds, if the peo-
ple knew that the Government was 
capable of taking a strong action, there 
would have been no strike. I am 
very glad that the Government did 
take a very strong action th,s time and 
they took the correct step. Whatever 
may be done in other respects, on 
this matter, I congratulate the Govern-
men t in doing the correct thing in 
respect of the strike, whatever their 
vther attitudes may be. If we want 
to go in right earnest about the Plan. 
I wish the Government take a full 
note of these facts. 

My next point is about the total 
outlay of the Plan. I entirely agree 
1hat the Plan is not at all ambitious. 
I would rather say that if we had 
taken note of all the plans which had 
been prepared by the different States, 
and i~ we had taken note of the plan 
which had been prepared by the 
'larious Ministries at the Centre, and 
if we totalled them up, the outlay 
would have come to more than Rs. 
20,000 crores. There is the least doubt 
about it. But what does that reflect? 
That does not reflect any looseness and 
it does not reflect any over-ambition. 
That reflects the needs of the country. 
Every department feels that it has not 
been given a fair deal. It reflects the 
needs of the country which are such 
that one cannot but draw up a Plan 
which would be of the order of Rs. 
20.000 crores or thereabouts. Some of 
the targets of the States have been 
cut down. because we have to take 
into consideration the resources and 
see whether we are capable ot imple-
menting the Plan .r not. As It stands, 
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1 say with all the emphasis at my 
command that this country is defini-
tely capable of fulfilling its Plan only 
if we go the right way and only if 
we go in an effective manner and take 
care of our own errors and omissions. 
There is least doubt about it in my 
mind. I even feel that it could be 
stepped up to Rs. 12,000 crores or 
Rs. 11,500 crores. The money is there. 
That is my feeling somehow. I will 
not go into details for it is impossible 
for us to go into deta'ls. 

Another important factor is the 
price line. The prices have gone up 
by 20 per cent or a little more. I 
think it is more than 20 per cent. It 
may be about 25 per cent during the 
course of the second Five Year Plan. 
It is very cheaply flung at our faces 
that in a developing economy prices 
are likely to go up. Of course they 
have taken care to see that the deficit 
financing is cut down to Rs. 550 crores 
this time. That is why I say, at the 
same time, that there has been some 
realistic thinking in the matter. But 
why are the prices high? I am not 
an economist. But I have read what 
great economists have said and I have 
attended a few seminars also. The 
theories which they propound are very 
sound and I have no quarrel with 
them. It is true that we must have 
increased production. 7ncreased pro-
duction is there. Consumption should 
be curtailed to a little extent: Inflation 
has its own part to play. All these 
factors are there. But my strong 
feeling is that this is only one part of 
the whole game. It is not the entire 
story. In the determination of prices, 
there is another very important fac-
tor which may be taken note of now. 
Why should the business community 
be able to play with prices as they 
do now? The important factor, to my 
mind, is the power of the business 
community to play with prices. It is 
their speculative power. They have 
got the money with them to indulge 
in al1 sorts of speculation. There is 
black money in the hands of big busi_ 
ness people, which may be to the tune 
of Rs. 500 crores to Rs. 1,000 crores. 
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One does not know how much it is. 
But it is this black money, this great 
power in the hands of the business 
community which, to my mind, is res-
ponsible for all speculation and for the 
upward trend in prices whenever they 
choose and whenever they want to 
manipulate. 

Mr. Chairman: The ·hon. Member's 
time is up. 

8hri Barlsh Chandra Mathur: 
thought I would get half an hour. 

Mr. Chairman: He may take five 
more minutes. 

8hri Harlsh ChaDdra Mathur: I will 
try to finish in ten minutes. So, this 
black money is another factor which 
is responsible. Unless and unW you 
mop up that money, this speculation 
will go on and if you cannot stop it, 
the prices will never be controlled by 
you. 

The third factor is the administra-
tion whiCh can stop such speculation. 
We thought we could have State trad-
ing for it. I think we very rightly 
gave up State trading, not because I 
do not believe in State trading but be-
cause I believe that we are not cap-
able of handling State trailing. 

8hri Tyacl: That is the trouble. 

8hr! Barish ChaDdra Mathur: That 
is my firm conviction. We are not cap-
able of handling State trading, and 
therefore, State trading has been given 
up. Another point is, the country ill 
not prepared for it and Ute admini-
strative machinery is not ready for it. 
Who are the people who are going to 
do it? That is not known and they 
are not ready for it. That is why State 
trading has been given up. 

Definitely, the administrative machi-
nery plays a strong part in it. Why 
should the prices of cotton textiles go 
up? I think there is absolutely no 
reason for the prices of cotton texWes 
to have gone up by 30 to 35 per cent. 



Motion reo AUGUST 22, 1960 Draft Outline of 4050 

[Shri Harish Chandra Mathur] 
Sir, as you have rung the bell, 

. would take up just two more points 
and then finish my speech in five 
minutes. There is so much of talk 
about the public and the private 

. sectors. I have said earlier that there 
should not be any large dispute about 
It. Some people think that it is only 
in a free economy that there can be 
development. I do not know what 
they mean by free economy. Perhaps 
they mean this: let anybody do 
anything he likes! Now, they have 
coined another thing. 

Acharya Kripalani: What does the-
hon. Member mean by 'public'? 

Shri Barish Chandra Mathur: I 
mean the State. The people in the 

. private sector have coined another 
thing. What they want is, a people's 
capitalism. I read a very interesting 
leaflet about people's capitalism. 
There are thousands of people who 
have', kot shares; they are the masters 
and they are the owners. If you 
exaniihe' it, you will find that the 
entire cream is for them and a little 
skiIIUil:ed . milk has to be distributed 
among' ati the other people who are 
In the queue. What is this people's 
capitalism?' It is all idle talk just to 
cover the private capitalism in its 
ugliest forne It is a big cover which 
is laid over .private capitalism. Every-
thing good-tf!';' milk and the butter 
-is for jne, '~nd here is the skimmed 
milk whi~h' mrfy be distributed! If 
you get y6ut- slia~e, it is all right. If 
you do not get 'yoclt share, go to hell! 
That is people's capitalism, and 
nothing beyond it. I would wish the 
great leader of the opposition to 
understand what is this public sector. 
The public sector has given an 
extremely good account of itself in 
Bangalore, where the Hindustan 
Machine Tools is working. If the 
annual report of that public sector 
enterprise is studied by the great 
leader, I am sure he will be very 
much heartened and most of his pes-
aimism will be . scotched off. 
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Acharya Kripalani: Then, why 
were you against State trading? 

Shri Barish Chandra Mathnr: State 
trading in foodgrains is too pervaslve. 
You can do certain things, but if you 
go beyond your abilities or beyond 
the apparatus which you have, then 
the trouble starts. Here we have got 
certain public enterprises. The mouth 
of this gentleman who talked about 
this was completely shut in Rajasthan. 
There were two industries which had 
gone to dogs and which were being 
closed down and their administration 
was taken over by the state. The 
result is they are working with a 
definite profit today. One is a sugar 
and another a textile mill. According 
to the present estimate, they are 
making about a lakh of rupees per 
month. What is all this talk as if the 
State Governments and the State 
administrative apparatus cannot take 
care of it? It is not so. 

Another good example is the plan 
itself. In the plan you will find 
there are Rs. 440 c~ores provided as 
resources from the public sector to 
go into the Plan and a little more is 
to come further. Maybe it is about 
Rs, 700 crores. The railways are 
going to give US only Rs. 150 crores. 
It is another about Rs. 700 crores 
which will come from the public 
sector. 

Mr. Chairman: He has taken 20 
minutes. He should conclude, 

Shri Barish Chandra Mathnr: 
have not touched Rajasthan, over 
which I will take 2 minutes. 

Shrl Barish Chandra Mathur: 
rian. 

Shri Harish Chandra Mathur: 
am not going to be sectarian. You 
have taken care of tea, but what have 
you done about copper and copper 
smelter? It is in the national interest. 
What is the demand for copper in 
the country today? It is 1,70,000 
tons, We are capable of producing 
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much more and much better copper. 
But what is your plan in regard to 
that? You have not done any damn 
thing so far. We are thinking of 
producing hardly 15,000 tons. There 
is zinc. This has nothing to do with 
Rajasthan. There are other things 
which can be developed and the pro-
duction of which can go up. But we 
have not been able to do anything 
and this metallurgical wealth is com-
pletely wasted. 

About small-scale industries, I am 
completely embarrassed. As a matter 
of fact, I had given an amendment 
asking that the allocation for small-
scale industries should be raised from 
Rs. 250 crores to Rs. 400 crores. There 
is imperative need for this. The 
benefits of small-scale indllstries are 
very well understood and I need not 
go into them. But even the present 
tempo will not be continued if you 
do not raiSe it from Rs. 250 crores to 
Rs. 400 crores and there would be 
great frustration in the country. There 
is the least doubt about it. 

About this matter of small-.cale 
industries, every time we talk about 
rural areas, but when the question of 
rural areas comes up, we completely 
shut our eyes. When it comes to 
brass tacks, we do nothing. Another 
important point which I wish to 
emphasise On the fioor of <the House 
is that it is only the small-scale 
industry which can take technology 
and science to the rural areas. There 
is nothing which will take technology 
and science to the rural areas. It is 
not free economy. I wish to 
emphasise that Germany is going 
ahead now not simply becaUSe there 
is free economy. Germany has made 
more fantastic progress even under 
the Fascist regime under Hitler. It 
is not because of the present circum-
stances. It made such a terrific pro-
gress that it gave the shock to the 
entire world. It is only their 
technological and scientific base and 
that knowledge which is responsible. 
We must take this technology and 
science to the rural area •. 

Rajasthan has been given an 
absolutely raw deal. I want to 
understand the pOSition, how it stands. 
You want that this State which is 
backward and which has been given 
very little in the past should be given 
a special treatment. But what is the 
po.ition? Punjab must have a plan 
of Rs. 270 crores and Rajasthan must 
have a plan of Rs. 200 crores! 
Rajasthan has got more population, a 
much larger area and is a much more 
backward State. But what is the 
criterion? You must teI! us. I wish 
that there should be a clear allot-
ment of about Rs. 300 to Rs. 500 crores 
in this Plan, which should be kept 
absolutely separate and which should 
go to the backward areas in addition 
to what is being allotted otherwise. 
It shOuld be only to develop back-
ward areas. Even in 13ombay, there 
are certain areas which can be con-
sidered backward. But if this dis-
parity is to go, there should be a 
special provision and.a special alloca-
tion. 

Shri Asoka Mehta: Sir, I feel that 
on an important and serious occasIOn 
like this, one should make an e11'ort 
to provide a proper framework of 
reference and adequate focus of under-
standing to the large problem with 
which we are dealing today. We are 
On the eve of completing a decade of 
stresses and strains, of difficulties and 
disappointments. We are all aware 
of the foot sores that we have suffered 
as we had travelled along. But while 
it is important to remember the sores 
that we have received, let us also 
keep in mind the distance that we 
have covered. The distance that we 
have covered is not as much as we 
would have liked and should have 
covered, but especially when a flock 
of Jeremiahs are collecting who are 
cavelling at the very capacity of our 
people to achieve anything, I would 
like to place on record the achieve-
ments-modest though they may be-
but achievements which shine sharply 
against the previous dark decades, 
when we neither had our destiny in 
our hands nor had we picked up the 
tools of the techniques of planning. 



4053 Motion re: AUGUST 2"2, 1960 Draft Outline t)j 4054 

[Shri Asoka Mehta] 
In the last ten years, with all their 

faults. failures and frustrations, agri-
cui tural production has increased by 
40 per cent., industrial production by 
120 per cent., electricity generated by 
200 per cent., railway freight traffic 
by 80 per cent, handloom production 
nearly by 200 per cent., and khadl 
production by 1,000 per cent. This 
may be less than a satisfactory record, 
but this is a record on the basis of 
which I believe Indian people can 
muner courage to move forward and 
embark upon a more difficult path of 
adventure. 

The third Five Year Plan which 
we are discussing today is almost as 
large as the first and second Plans 
put together. Significantly, I would 
like my Swatantra Party friends to 
understand the fact that investment 
in the public sector is larger by 
Rs. 1,000 crores than the two previous 
Plans put together and the invest-
ment in the prIvate sector is Rs. 900 
crores less than in the two previous 
Plans put together. 

Shri M. R. Masani: What does it 
prove? 

Shri Asoka Mehta: It only proves 
that as far as we are concerned, we 
believe that there will have to be a 
certain propulsIon In our economic 
life and that kind of propulsion i. 
being imparted, with which you have 
been disagreeIng. 

Shri M. R. Masani: It proves you 
want to throttle the private sector. 

Shri Asoka Mehta: You are free to 
draw any conclusIons you like. I am 
only providing you the fact. •. 

Shri Ranga: We have got it in the 
book. 

Shri Asoka Mehta: I wish these 
things were brought out in the bOOk. 

Shri Ranga: It is there. 

Shri Asoka Mehta: Secondly, this 
Plan, as far as the financial targets 
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are concerned, is of the same size as 
the one that was anticipatea earlier. 
Because, as we allltnow, there is an 
ero~ton in the value of money by 20 
per cent., SO actually, in real terms, 
the Plan is smaller than wliat had 
been originally proposed. The result, 
of course, is that the momentum that 
we have tried to provide to our 
economy is, or is likely to be, slowed 
down. It may be that there is nothing 
that we can do about it. But I think 
it is necessary to recognIze the fact 
that no country can pull itself out of 
the economic stagnatIOn unless it is 
willing to impart to its economy a 
constant and ever-accelerating 
momentum and wherever you try to 
slow down the momentum the price 
will have to be paid for It. 

15 hrs. 

About this Plan I am told that even 
cautious organisations like the World 
Bank have come to tbe conclusion 
that this is not an amibitious Plan; 
not ambitious not only in terms of 
the needs Of Our country which every_ 
one would accept, but In terms of 
the resources, if they arp nroperly 
mobilised and properly organised. In 
these terms this is not an over-
ambitious Plan. What those cautious 
critics have realised, I .believe it is 
the responsibility of this House during 
this debate to communicate to the 
rest of the country. Because, if we 
fail to communicate this awareness to 
the country, if We ourselves are res-
ponsible for scattering acids of dis-
belief in the capacity-I am not 
concerned with the Government; I am 
concerned with the capacity Of our 
people; after all, if Governments go 
wrong, only if the people have the 
requisite capacity can Governments 
be set right. It would be a tragedy 
of the highest order for our country 
if we are going to say that 400 million 
and odd people are not capable of 
embarking upon an adventure of so 
limited a size. 

The second Plan has branded many 
lessons on the nation's consciousness, 
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but we have to find out to what 
extent these lessons are properly 
remembered. Many of those who 
have spoken before me have drawn 
attention to some of these lessons and 
many who will follow will probably 
be able to do that with greater com-
petence and far greater eloquence 
than I can command. But I would 
invite the attention of the Planning 
Minister who is here to alleast four 
significant lessons which we can 
ignore only at our peril. 

Our monetary and fiscal reins have 
been held very loosely. Money sup-
ply in the hands of the public 
Increased in 1959-60 alone to 8. 1 per 
cent. and bank credit expanded by 11 
per cent. Now these monetary and 
fiscal policies are things which even 
an administration that might not have 
all the qualities that the previous 
speaker described should be able to 
control. This is a failure for which 
the Government has to give an 
adequate answer. 

The second main failure has been, 
for which part of the blame lies with 
the Government and part of the blame 
may lie elsewhere, the sluggish per-
formance in the farms. Between 
1955-60 the price of food articles 
rose by 42 per cent. and industrial 
raw materials by 40' 6 per cent. Both 
on the food front and the fibre front 
We have somehow failed to move 
forward. The prices of manufactured 
goods rose by 17. 5 per cent., which 
means that as far as our farm acti-
vities are concerned, there has been 
something radically wrong. It has 
been analysed very often, it has been 
discussed very often but if we are 
not going to set right, if we are not 
going to correct those mistakes, I am 
afraid, all our Plans will go wrong. 

It is interesting that while we have 
improved our position as far as food-
grains are concerned in recent years, 
we have lost ground in the production 
of fibres. While cereals and pulses 
have shown significant response 'to our 
efforts, other food articles liave shot 

up the price mdex. So, we seem ~ 
be like a mother having half a dozen. 
children where if she is trying to look 
after one the other five try to creat& 
trouble. The very essence of plan-
ning is that You are able to control,. 
you are able to exercise the necessary 
co-ordination on thOSe diverse sectors. 
If the sectors are going to be mixed 
up like that, then r thmk our plan-
ning is only on paper. 

The third point to which r would 
like to draw attention, to which 
pointed attention was drawn by my 
friend, Shri Mathur, is our mability 
to hold fast to our objectives. One 
objective that was referred to, which 
t would like to take as an illustra-
tion, is helping the smaller indus-
trialists or the entrepreneurs. In the 
draft Plan in para. 4 of Chapter I, 
which 1s devoted to social objectives 
of planning the need of fostering 
small enterprise is understood, and' 
there -the planners caution us against 
"equatmg private enterprise with 
large umts". But what has been our' 
record? In: practiCe we find 12,545 
small-scale mdustrial unitS - and' 426 
industrial co-operatives have been: 
gIven assistance or loans worth total-
lmg Rs. 7 croreS only between 
1956-59 while the IFC, NIDC, State· 
Finance Corporations and ICICr have 
provided Rs. 135 crores to a few 
hundred big enterprises. 

The fourth point that I would like 
to make is that we had grossly under-
estimated our foreign exchange com-
ponent in the Second Plan. We had: 
under-estimated it becaUSe of three 
reasons, firstly, Our inexperience_ 
Secondly, r believe, we failed to point 
out, We failed to bring out the· 
implications of the pattern of the 
Plan and its unpact upon external 
aid; and, thirdly, I believe, the 
planners were somehow shaken by 
the climate of public opinion in the 
country which at that time was even 
more critical of external assistance 
than it is today. And that is a point 
on which it is necessary for us clearly 
to state our position and understand 
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It. OtherwIse, We are likely to land 
-ourselves mto difficulties again. In 
the Third Plan, let it be clearly 
understood, the external aid com-
ponent is as much as Rs. 3,200 crores. 
That means that the component of 
-external aid is almost as large as the 
First Plan as a whole. It is interest-
ing, it is significant to note that the 
dimate in the world has changed to 
such an extent that it is possible for 
us to postulate theSe assumptions, it 
is possible to plan on these assump-
tions in the world ~oday. In the 

.aftl.uent society to which the Prime 
Minister referred to, the climate of 
-opinion changed to such an extent 
that it is possible today to expect that 
we shall get aid to the extent of the 
-entire size of the First Plan. 

If they say "we are entitled to ask 
for this aid" then we are entitled to 
expect this aid only if we know what 
we are going to do with it, and that 
is closely linked with the pattern of 
the Plan and, of course, the whole 
question of implementation. As far 
as the implementation is concerned, 
the Prime Minister himself,-as is his 
habit, he always begins as the Leader 
of the Opposition whenever he speaks 
as the Leader of the House, thereby 
~ombining, as he does, both the func-
tions in his unique personality, has 
already underscored much of what 
one would have liked to say about 
implementation. But may I point out 
to him that it is the original sin of 
Our planning, Bnd if we Bre not able 
to overcome the original sin, no 
matter how much we shout, whatever 
we try to do, the sands will be washed 
away under our feet and the rocks 
will be taken away by our friends 
of the Swatantra Party. (lntE>:'-
ruptions). That will not happen. 
You can take it from me the man-
hood of India has not gone so sterile 
that it will allow the rocks to emerge. 

A question can be asked-8lld that 
is a legitimate question-whY should 
there be so large a dependence on 
External aid! 
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Why should there be such an em-
phasis on industrialisation which 
leads to this dependence on external 
aid? .Why should we not have a pat-
tern of plan whereby we do not have 
to depend on others? I would like to 
answer this question because we have 
got to meet this question fairly, 
squarely and honestly. I would not 
go in:o the needs of defence and alt 
that. I would confine my arguments 
strictly within the ambit of economic 
considerations. 

I am sure that even my hon. friend' 
here of the Swatantra Pariy will 
accept the fact that even in the so-
ciety of their conception there will 
be need for developing in India non-
importables like production of electri-
city, transport and communications to 
which 37 per cent. of the total inve~t
ment in the public sector was devot-
ed during the Second Five Year 
Plan. If power production, transport 
and communications are to inc.l'ease 
in the Third Five Year Plan and in 
the Fourth Five Year Plan, even if 
we confine our attention only to that 
alone the estimated requirements of 
plant and equipment for the abov .. 
non-importable essential services in 
the Third and the Fourth Plans 
would be of the order of Rs. 1,350 
cro.res and Rs. 1,920 crores respec-
tively. If we do not build up our 
fabricating capacity in the country, 
if We say, "Why should we emphasise 
these heavy industries' It is a fad 
of the hon. Prime Minister"-if it was 
just a fad Of the hon. Prime Minister, I 
would discard it in to the waste paper 
basket-but I want these friends, all 
those critics and all those who are 
sceptical about the basic pattern of 
the plan tlia t we have Bdopted to 
know that we would have to import 
all these things during the Third and 
the Fourth Plans. If we are to im-
port these, how will we pay for them? 
Would you like that ?e have foreign 
loans in order only to import things 
for which we do not build up any 
kind of a capacity in this country? 
Or, would we like to use foreign 
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loans mainly for the purpose of build-
ing uP that capacity whereby in 
future oUJ' dependence on foreign 
countries would be markedly reduc-
ed? If we build industries--I am sure 
.,ven the worst critics of socialist 
policy would want to build some in-
dustries in India and would like to 
maintain in good order the industrie, 
that have already been built up--
even that modest effort will mean 
that the needs for plant and equIp-
ment for i1'eplacement would be of lh~ 
order of Rs. 600 crores in the Third 
Plan and of the order of Rs. 1,200 
crOTes in the Fourth Plan. If we Dre 
to expand and develop, if we are to 
move in the direction in which some 
of us would like to go, the machinery 
needed for that would be of the order 
of Rs. 3,400 crores in the Third Plan 
and Rs. 5,600 crores in the Fourth 
Plan. 

In 1951 we were producing machir.-
ery and equipment of the order of 
Rs. 31 crores in the country; in 1958 
to the order of Rs. 150 crores; in 
1960-61 of tht order of Rs. 270 crores 
and in 1965-66, if we are able to do 
our job properly, it would be of the 
order of Rs. 850 crores. In 1971-72 
it would be of the Oi1'der of Rs. 1,600 
crores. It is not that we want to 
eat machines or that we want to live 
by machines. But if we do not build 
up machine-building capacity and if 
we want to progress these machines 
have to be imported. If you are not 
able to build up in this country even 
the process to meet the constant 
needs for more machinery needed for 
the development, expansion and 
growlh of the economy, there would 
be such a constant di1'ain, such an 
unending di1'ain and such a hopeless . 
drain on our external resources that_ 
we shall never be able to get over 
the need for foreign assistance and 
foreign credit. 

Again, it is not possible to adjust 
drastically our imports and exports. 
There Bi1'e hardly any imports that 
we can cut down today. As far as 
consumer goods are concerned, there 
may be some which should be cut 

down, but the main part of our un-
ports of consumer goods is food-
grains. I do not think we are in a 
position to cut it down in spite of the 
brave words of our hon. Prime Mi-
nlstei!'. If there is anything else that 
we can cut down as far as consumer 
goods are concerned, it shouhi ~ 
done forthwith. But the other im-
ports are for the purpose of build-
ing up OUr indus tries, our develop-
ment, and the scarce raw materials 
that we need to keep our industrje~ 
going. 

Can we develop our exports? Again, 
if we analyse our exports we will 
find that, if I am not mistaken, 54 
per cent. of our exports are account-
ed for by tea, jute and cotton which 
are ultimately dependent upon O!1r 
agricultural production. 20 per cent. 
more Bi1'e also dependent upon other 
kinds of agricultural production. So 
it is not possible to expand our ex-
ports in the manner in which or to 
the extent to which we would like. 

Our imports cannot be restricted 
beyond a very small measure. OllT 
exports cannot be expanded beyond 
a limited measUi1'e. There is a gap. 
That gap is likely to widen. Now the 
question is: What do we do? How do 
we fill up the gap? What use do we 
make of the resources that are made 
available in order to fill the gap? 
That gap has got to be filled up to 
build up a base of heavy industries in 
India so that in five or ten years we 
shall be able not only to defend our 
country, we shall be able not only 
to manufacture and fabricate the 
arms and ammunition needed for our 
;awans, but we shall also be able to 
have the wherewithal with which we 
can move fOi1'Ward to our destined 
goal. 

Owing to the present very small 
size of the capital goods industry and. 
of the production of intermediate 
goods, the programme of industrial 
development results in rapidly rising 
levels of imports. Our present im-
ports cannot be pruned much more 
nor Can our exports be expanded very 
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far. There is no escape from ex-
ternal aid. The only question is as 
to how and for what purpose we use 
it. I would like here to invite the 
attention of my hon. friend, Shri 
Masani to a very impolrtant book 
wh.ch was published before the War 
by Professor Hoffman, namely, The 
Growth of Industria! economies. On 
page 41 of that book he says: 

"In general We can therefore 
expect that when a country with 
a free economy ........ .. 

italicise for his benefit the words 
''free economy". 

" ...... with a free economy 
passes through an industrial re-
volution of the kind characteristic 
of the .. past two hundred years .. 

It has nothing to do with Commu-
nism. 

"there would inevitably be a 
tendency for the clothing, food, 
drink lmd tobacco industries to 
lose their dominant position in 
favour of iron and steel, metal 
and engineering." 

This is an inevitable and inescapable 
law of development and those who 
run against it will find themselves 
under its iron heals. The shift is the 
very essence, the quintessence, of 
g;rowth. I cannot understand why 
one should quarrel with a deliberate, 
a planned and a purposeful effort to 
see that a shift is brought about in 
a sponsored way. 

Shri M. R. Masani: A forced way. 

Shri Asoka Mehta: The only point 
is that We are going to manufacture, 
if this Plan goes through, if the prob-
lems of implementation are attended 
to, we are going to fabricate a lot of 
machinery. I suggest that we should 
try to fabricate machinery along the 
lines suited to us. We must learn 
new designing. We must try to see 
that our machinery is somewhat less 
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capital consuming and more labour 
using. Not only it will help our 
country, but we shall be able to 
open up a distinctive export markct 
because there arc many many coun-
tries in the world that would welcome 
this kind of machines and not those 
machines which are peculiar and re-
levant to the economies of the USA 
and the USSR. 

The next question that has to be 
answered IS this. Does not an in-
dustry-centred plan lead to the neg-
lect of agriculture and affect adverse-
ly employment possibilities? I would 
like to answer this question also 
squarely. Expenditure on agricultUo!'e 
plus community development plus 
irrigation and flood control plus pro-
duction of fertilisers was 40 per cent. 
higher in the Second Plan compared 
to the First Plan, when the Second 
Plan was twice as large as the First 
Plan. The Third Plan which is only 
50 per cent. as large as the Second 
Plan in that the amount is 60 per 
eent. higher than in the Second Plan. 
Financial inadequacy is not likely to 
be a bottleneck. The real bottle-
necks are going to be effort, organi-
sation and administrative alertness. I 
think we are barking up the wrong 
tree if all the time we look to the 
financial provisions. Here the real 
problem is as to what is ~ong and· 
how it can be set right as far as 
eff""ts, organisation and administra-
tion are concerned. I would say if 
the food production targets are reach-
ed-if we do not reach them, I do not 
think we shall be able to put through 
a plan of this size-it will become 
necessary for us to put through a 
policy of price support. A policy of 
price support must be an integral 
part of this Plan for increased food· 
production. Likewise, I would like 
to point out that as a result of the· 
very generous assistance that has 
been made available to us by the· 
Government of the United States 
under P. L. 480, we shall be having, 
for the first time buffer stocks of 5 
million tons of foodgrains. If these 
buffer stocks are to be maintained, it. 
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is necessary to keep on rotating thes" 
5 million tons. If these 5 million 
tons are to be rotated, the Govern-
ment will have to come in to make 
the necessary purchases. Some kind 
of state-trading in foodgrains Is an 
inescapable corollary for .the mainte-
nance of the buffer stocks, whatever 
my hon. friends Shri Harish Chandra 
Mathur and Shri M. R. Masani may 
~ay about it. I would like to point 
out that even if we are able to In-
<:rease our food grains production by 
the order that we have envisaged. 
there are the seasonal and ;regional 
variations. The seasonal variations 
are likely to be as large as 15 million 
tons jf our production is going to 
reach 100 million tons. In order to 
overcome seasonal and regional varia-
tions. Government must maintain 
considerab'e amount of stocks in their 
hands. Are we going to maintain 
these stocks by importing foodgrains 
all the time, or are we going to de-
vise a machinery? My hon. friend 
Shri Harish Chandra Mathur said 
that we are incompetent. Those who 
are incompetent have no business to 
remain in power. I do not think thP. 
womb of India has gone dry that it 
cannot produce that amount of com-
pet','nce in this country. 

Shrl C. D. Pande: Men have ,one 
",terile: not the womb. 

Shrl Asoka Mehta: If my friends 
will no: understand good English, I 
am sorry for that. 

The next question is the need tu 
exp3nd employment. It is absolutely 
necessary to expand employment far 
more than it ha, been envisaged in 
the Plan. Look at the Seventh Eva-
luation report on Community deve-
]opment. It has been shown there 
how theire is a pressing demand, a 
pulsating demand, a forward thrust 
for more and more employment no' 
()nly by men, but a'so by women in 
the rural areas. It is again an axio-
matic truth that a by-produce of 
economic development is that disguis-
ed unemployment comes out into the 

open. We have to provide more em-
ployment opportunLies. May I invite 
your attention to Chapter V of the 
Draft Plan, para 74? It is an interest-
ing and important para where it is 
said ,hat we can, if we have the or-
ganisational ability employ half a 
million people and that would cost 
only Rs. 12.5 crores per year. I think 
we should have the organisational 
ability to employ 2 million people like 
this, in order that We shall be able 
not only to make a dent on the em-
ployment problem, but also improve 
the rural areas. 

Everybody says that. But, its im-
plications are not understood. With 
your permission, I wou' d like to 
under-score the implications of it. It 
is possible to expand employment 
opportunities provided consumption i;; 
evenly spread. Men employed in land 
improvement have to be paid. Even 
if their efforts yield quick resul ts, 
that output will generate both out-
put and income. The additional in-
comes have to be saved. If you do 
not save that, inflationary pressure 
generates. Inflationary pressure does 
nnt come as my hon. friend. Shrl 
Ranga. assumes only because the print-
ing press is working overtime. There 
are all kinds of inflationary pressu.:-e& 
built up in the economy. 

Shrl Ranga: Hear, hear. 

Shrl Asoka Mehta: I hope he will 
say 'Hear. hear' to the next statement, 
which is a logical corollary of it. 

That means, greater tax effort rn-
eluding taxes on farmers. and some 
;restraint on wages. They are essen· 
tial concommitants of a rapid expan-
sIOn of employment opportunities, 

Shrl Tyagi: Hear. hear. 

Sh -I Asoka Mehta: I hope Shri 
Tyagi will now say 'Hear, hear', to 
my third proposition. I: is possible 
to expand employment further with-
out endangering the other advantages 
of the present pattern of the Plan, 
provided there is more socialism anti 
not less socialism. 
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Shri Tyagi: I agree. 

Shri Asoka Mehta: What does this 
mean? The lower income groups will 
not accept restraints. The restraints 
are relative, not absolute. Nobody's 
low standard of life is sought :0 be 
depressed beyond what it is today. 
Everybody's standard of life should 
rise and given a proper administra-
tive purpose. But, there is a relative 
restraint. The people in the lower 
income groups will not accep; this 
unless there is proportionate irestraint 
upan the consumption of the higher 
income groups. 

May I point out that in any econo-
mic development where rapid indus-
trialisa.ion is taking place, there is 
built-in inequa1ity in it? There is 
built-in inequality in an economIC 
growth of this kind. Therefore, deli-
berately counter-vailing measures 
will have to be taken. An industrial 
policy with its protected markets 
offers assured profits, and imports a 
marked advantage to big business 
houses because of foreign collabora-
tion. The result is that the big in-
evitably must become bigger and 
bigger. There are big contractors. A 
thousand crores we spend on con-
struction activity in the Second Plan. 
n would be interesting to find out 
how many firms have been benefited. 
I know of big contracting flnns which 
hllve hand'ed at one time contract.~ 

worth Rs. 40 crores. 

Shri M. R. Masani: That is the so-
cialist pattern. 

Shri Asoka Mehta: My hon, friend 
Shri M. R. Masani would like to nave 
no counter-vailing measures to be 
taken. He would like to allow these 
to be left unorestricted. 

Shri M. R. Masani: Then, we would 
not start. 

Shri Asoka Mehta: Then, you 
would remain stagnant and destroy 
the country. Not even an iota of 
hoPe would be left for us. What is 
happening to variable dividends? The 
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Reserve Bank's variable dividend3 
industrial security index rose by 3~ 
per cent. It reached a new peak of 
169. Why did it happen? What were 
the reasons? Here is a very brilliant 
and able report. I am very grateful 
to the Reserve Bank for this outstand-
mg publication, the Report on Cur-
rency and Finance. On page 2, th~ 

Reserve Bank says: 

"Apart from the protective 
effect of continued import cUirbs 
and growth prospects of several 
industries, and the various mea-
sures adopted by Government to 
assist industry, investors' confi-
dence was further aided by the 
absence of any significant increase 
in taxation since the 1957-58 bud-
get." 

We are not willing to put any bw'-
dens upon those who are benefited. 
The iresult is,-the stock market has 
registered it-a peak has been reach-
ed, a 35 per cent increase in the index 
of variable dividends industrial secu-
rities. 

What is the response? The Treasury 
Benches say, there is no need, no 
occasion for increasing direct taxes, 
We are aliready over-taxed. They 
take their cue from my hon. and dis-
tinguished friend Shri M. R. Masani. 

Shr! M. R. Masanl: You glad to-
hear that. 

Shri Asoka Mehta: As a result of 
industrial expansion, monetisation of 
economy and technological advance in 
different spheres of economic lift! 
such as transpo,.t, there is an inevitabl& 
tendency for the urban in :erests to 
gain at the expense of the rural in-
terests. This is again inescapable. 
This is part of the whole technique 
of development. That is where so-
cial counter-vailing measures come 
in. That is where p'anning has to 
be purposeful. That is where you' 
have got to see that in this country, 
while you are intiroducing all kinds 
of land reforms, urban land values: 
are nOt being taxed. There is heavy 
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appreciation in urban land value. 
resulting from rapid pell mell metro-
politisation, and all the profi.s go into 
the pockets of a limited number of 
people. 

The base of the whole superstruc-
ture that we envisage can be built 
up only if we are able to increase 
our national income at the rate of 5 
per cent a year. This is a sine-qua-
non. If We fail there, this super-
.tructure is not even worth the paper 
on which it is prepared. What does 
that mean? On the food fron(, in the 
npxt five years, We are attempting to 
do much more than We did in the 
last 10 years. In the Second Plan, 
We were able to produce only 10 
mlllion tons of more food. We are 
planning to produce 30 million tons 
in the next 5 years. Are we keying 
ourselves up, are we preparing our-
selves for this three-fold efforts, in 
half a million villages, in the 65 
million farms scattered all over the 
country? In coal, we shall have to 
doub'e the production in the next five 
years, double the entire production 
that We have been able to take out 
of the mines all these years in the 
past. We will have to develop new 
skills. I would like to invite your 
attention to page 7 of the Plan where 
We have assured to the people cer-
tain minimum amenities. If these 
minimum amenities can be provided, 
that itself will be a distinct advance. 
But all this is going to demand of 
us an awareness, an alertness, a sense 
of determination and dedica tion for 
which at least the Treasury Benches 
have not been distinguished so far. 
I am sorry the Pirime Minister is not 
here. I would have liked to say this 
in his presence. The performance of 
the Treasury Benches, the dedication 
and the determination shOwn by them 
during the last ten years, does not 
inspire the requisite confldence not 
only on this side of the House, but 
even on their side. That is a fact 
th3t has to be noted. The Prime Mi-
nister has no business to come be-
fore Parliament and the country and 
say, "This is the target I am placing 
before YOU", unless he is willing to 
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see to it that the concomitant res-
ponsibilities are und&taken by him 
and his colleagues. 

We have been stumbling, fumb:ing,. 
bW1gling so far. In the earlier y~ars 
when we were learning, there was 
perhaps some reason for it. Today, 
let this be branded on our conscious-
ness that time is the most scarce re-
sources in India today, and anyone 
who neglects time, anyone who is out 
to throttle time, is a person against 
whom we have to be constantly un 
guard. If our friends of the Swatan-
tra Party try to throttle time ideolo-
gically and philosophically, nO great 
harm takes place except, of course, 
that the intellectual atmosphere gets 
somewhat befouled but when those 
who sit on the Treasury Benches 
trade away tin1e for all kinds of 
mino.r benefits and petty advantages, 
they play with the future, the vet") 
destiny of the country. 

Maharajkumar Vijaya Anand' 
(Vishakapatnam): On a point of in-
fonnation, Sir. 

Shri Asoka Mehta: There is no-
point of order, and I refuse to yield. 
It is a very surprising kind of party 
which is willing to lap up ev&ything 
that is said in its favour, but is not 
willing to take anything which goes 
against it. 

My last point is about inflation. 
The Federal Reserve Bank of the 
USA made a study of various coun-
tries of the world, developed and' 
undeveloped, and it has pointed out 
that where inflationary pressure was 
held in check, the average increase 
in national income n'lS been six per' 
cent a year; where it could not be 
held in check, it varied trom one to 
seven, but the average was four per 
cent. It is obvious, it is common· 
ground, that inflationary pressure 
should be held in check, but again 
it is inevitable that inter-sectoral re-
lations and the long periods taken by-
the development of various projects 
generate inflationary pressure. If these 
pressures are to be checked, proper' 
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fiscal policies are necessary. Either 
~ standards are going to be eroded, 
"the structure of OtLr society is going 
to be distorted by inflationary pres-
sures, or we are willing to do it 
rationally, in a planner manner, in a 
purposeful manner, by having an 
appropriate fiscal policy. 

I hope and trust that this House, in 
·debating this draft, will try, to the 
-extent I have been able to commu-
nicate to the House, this c~ntral focus 
through which I look at this great 
adventure of our hope and our dedi-

·cation. 

Shri Ranga: I do not propose to 
try to answer many of the points 
"that have been made by my hon. 
friend Shri Asoka Mehta, because I 
want to leave that very pleasant duty 
~o be performed by his erstwhile col-
league, founder of the Socialist Party 
and his predecessor in the office that 
he holds now as the General Secre-
"tary of the Socialist Party, Shri 
Masani, because they understand each 
<Jther much better. 

Shri Tyagi: You are talking of the 
'old days. 

The Minister of Parliamentary 
Affairs (Shri Satya Narayan Sinha): 

. As we two do! 

Shri Ranga: We understand each 
"ther very welL 

My hon. friend has provided thl" 
sound as well as the fury that were 
lacking in the speech made by the 
Leader of the House this morning. I 
was wondering how to reconcile this 
-eonfusion, how to get out of this con-
fusion: one sits to your left, another 
sits to your right, but both of them 
seem to be in the same place, only one 
is an official, the other is a non-official. 

Shd Asoka Mehta: Both claim to be 
socialists. 

Shri Ranga: Here is the Planning 
Minister officially des'gnated, here l. 
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a non-official Planning Minister, not 
yet designated. 

Having said that, I would like to 
mention that we, after all, live to 
lean. Both the friends of the Socia-
list Party have lived to learn a lot, 
not only about themselves, but aL.o 
about socialists in the West as well as 
in India. Only, the Western socialism 
has come to reconcile itself to labour-
ism in E."gland; Indian socialism has 
come to reconcile itself to Praia socia-
lism. That is the only difference. 

Shri Asoka Mehta: I am grateful to 
you. 

Shri Rauga: Here is our Prime Min-
ister. There was a time--my hon. 
friend would know what I am talking 
about-when some of us suggested 
tha t we should welcome the offer of 
the gift of food to India. During those 
days, we were pa'5ing through a ter-
rible crisis. but the Prime Minister had 
to come to the House in a terr _ble 
hurry to condemn us for it. What did 
we do? He has recently, and earlipr 
also. sent successive Finance Ministers 
to go from country to country in order 
to canvass for assistance, loans and 
other things. We did not suggest any 
such thing. We only asked those peo-
ple not to obstruct their own proposal 
to give us a gift . 

There was also a time when I 
myself played the kind of role that my 
hon. friend :s now so very anxious to 
play. In a non-official capacity, I :ook 
th" initiative in going round to per-
suade the statesmen of the Western 
countrie, to do what they are now pro-
posing to do. what they are offering 
today, to come to the aid of the demo-
cratic countries of the East. And we 
were taken to task by the Leader of 
th, House. 

There was a time when some of us 
took the initia t ve in the Working 
Committee in persuading the Congress 
to accept the ideal of a co-operative 
commonwealth, and when the question 
was put to the Leader of the HOU3e 
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what be meant by a cooperative com-
monwealth, he ~aid it was some kind 
of a vague proposition, he did not know 
much about it. The General Secretary 
had to write a pamphlet on that in 
order to enlighten him and educate 
him, because he goes on' discovering. 
That is where his technological excel-
lence lies. The only thing is I congra-
tulate him on being able to pick the 
brains or ideas from other people and 
then claim them to be his own, and 
then come round and say: how dare 
you not accept these things? That is 
the excellence of our Prime Minister. 

I have been associated with the co-
operative movement for the last 35 
years in our country. Till recently, J 
was the Vice-President of the All-
India Co-operative Union. During 
these times, We were asking the Prime 
Minister and the Government to give 
more and more assistance to the co-
operative movement, and the co-
operative movement that we had in 
mind was an entirely voluntary 'me, 
one which would help the self-employ-
ed people to stand on their own, one 
~'hich would supplement the efforts of 
the self-employed people like the pea-
sants, artisans and other people to 
I:ain all the benefits of large-scale pro-
duction, co-operativised supply and 
demand of what are known as inputs. 
Government was not then so very en-
thusiastic. My hon. friend the Prime 
Minister was not bothered about it. 
Suddenly, somehow or other somebody 
put it into his head that if he were 
to go in this way; he would be able to 
make rapid progress towards col1ec-
tivisation, his favourite dogma, which 
he keeps very carefully disguised in 
the mass of his buts and ifs and 
etceteras. Therefore, he took it up. 
Then he said: why stop with the crea-
tion of service co-operatives, let us go 
ahead and have co-operative farming. 
Why should we have co-operative 
fan'ning? What is the idea? He him-
self said that it was for more and more 
production. But it has not been pos-
sible for the Prime Minister or for any 
of these Ministers here or even for my 
hon friend, Shri Asoka Mehta to prove 
B56(Ai)LS-7. 

that in any of these democratic coun-
tries, co-operative farming has resulted 
in higher and better production. It 
has not been possible for them to 
prove this at all. And yet, this morn-
ing, I found the Prime Minister say-
ing that it was wrong for anybody to 
say anything against co-operative 
farming, because, ultimately, all coun-
tries had already come and India also 
was bound to come to co-operative 
farming. 

What is the position in Denmark, 
Sweden, Norway, Holland, Japan, 
Ireland, even certain large areas of 
Canada, and even the American States? 
Have not their small peasants and 
small farmers achieved all the benefits 
of large-scale agriculture through what 
are known as service co-operatives? 
Till very recently, this phrase 'service 
co· operatives' was not popular here in 
this country. We were talking about 
multi-purpose co-operative societies, 
and we were organising them, and 
Government were not giving much of 
a help. But then, later on, the Prime 
Minister took up this new phrase of 
'service co-operatives'. We are all in 
favour of it. We have been organising 
them. We are not in need of being 
taught any kind of lessons in regard to 
co-operation either by the Prime Min-
ister or by any of his Ministers or 
even by my hon. friend Shri Asoka 
Mehta who is the 'non-official Minis-
ter'. We have got them already. Only 
this morning, my hon. friend Shri 
M. R. Masani was telling me that he 
was one of the founder-presidents of 
an industrial co-operative in Bombay. 

And yet, why is it that we are oppvs-
ed to co-operative farm'ng? We are 
convinced, whatever the Prime Min-
ister is professing to believe in. that 
in the manner in which the State Gov-
ernments and the Union Government 
have been utilising all their grants, IIll 
their powers and all their personali-
ties, this so-called co-operation, this 
so-called voluntary cooperation, can 
only lead to compulsion. They want 
to create all that kind of atmosphere. 
Why do they want to do it? They 
have stated it in the Second Five Year 



Motion re: AUGUST 22, 1960 Draft Outline of 407' 

[Shri Ranga] 
Plan itself, namely that they want to 
remove all differences between the 
people who own land, whether they 
are small or big and those who do not 
own any land at all, so that all the 
people in the Indian villages will be 
on the same footing. That is the way 
in which they want to achieve equality 
or equalisation. 

Then, my hon. friend, the Prime 
Minister was saying that he was not 
doctrinaire, and, therefore, he was not 
going to insist upon ceiling being 
placed upon everybody. Indeed, he 
said that socialism did not mean ceil-
ing; socialism does not mean distribu-
tion of poverty amongst everybody; 
and one cannot very well disturb pro-
ductive forces, because production is 
the most important requisite of plan-
ning. So, he does not want ceilings 
for urban incomes and for urban pro-
perties. Nevertheless, in the usual in-
consistent manner, that has become the 
practice--I am not prepared to say, of 
the Government, but-of the Leader of 
the Planning Commission; he was pre-
pared to allow the State Governments 
to go ahead w:th their legislation of 
ceiling on agricultural lands. Why? 
Has it been argued by anybody? 
Indeed, has it not been argued by the 
Panel on Land Reforms, which sat 
last time that, for a time, the imposi-
tion of ceiling is likely to affect agrI-
cultural production adversely? They 
said so. Therefore, the question of im-
position of ceilings cannot be for pur-
poses of increasing production;'( can 
only be for purposes of satisfying ideo-
logical fads of friends like Shri A. K. 
Gopalan who spoke this morning, or 
these other friends like Shri Asoka 
Mehta, because they are all socialists· 
they must be in the fashion; if the; 
cannot very well be official socialists 
like my hon. friend, Shri Asoka Mehta 
or official communists like my hon. 
frIends on the Communist benches, at 
least, they want to be neo-official 
socialists; they want to be in the neo-
official socialism or N ehruism or what-
ever it is. That is why these ceilings 
have come in. 
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Now, I come to the question of infla-
tion. I do not wish to go into the de-
tails of it. My hon. friend, Shri Asoka 
Mehta and the Prime Minister has also 
said that a certain amount of inflation 
is inevitable. My hon. friend, Shri 
Asoka Mehta asks 'How can you escape 
it? It is already built in in this deve-
lopment'. Very well; what does that 
mean? It can only mean this. When 
you are not able to raise your resour-
ces in a direct manner and in an ascer-
tainable manner through additional 
taxation or various kinds of taxation, 
or through loans etc., then, resort to 
the Nasik Press and also to various 
other methods, for, the velocity of 
money has increased. Let us not forget 
that. Money is moving now. It used 
to be stay-put with a large majority of 
our masses in the past, but, today, it 
is moving from one man to anothel-
very quickly, and, therefore the total 
circulation is very much gr~ter. That 
is all the more the reaSOn why it ha" 
got to be con trolled. That is exactly 
what my hon. friend the Finance Min-
ister has said in his own budget 
speech. But what can he, poor man, 
do? He is sitting on the top of a vol-
cano. The volcano is all the time aliv~ 
and it is bursting, and not only h~ 
himself would be blown to pieces, but 
the whole country is likely to be 
blown to pieces. as it happened soon 
after the First World War in Germany. 
So, I warn the country against this 
kind of process of inflation. 

Then, my hon. friend asks: Do you 
not want foreign assistance? We want 
it. As I have said already, we took the 
initiative in those years. Many other 
friends also, indeed, Shri Munshi, tht' 
ex-Minister, the present Minister, Shri 
S. K. Patil, myself and many other 
people had gone round and requested 
all those people to come to our aid. 
And what happened? We were abus-
ed not only by th", Leader of tht' 
House but also by some of the mem-
bers of the Communist Party as bein, 
the agents of Americanism and all the 
rest of it. And, today, they them-
selves ask, 'How can you develop 
without foreign assistance?'. 
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Shrt Asoka Mehta: The communists 
did not say so. 

Shri Banga: They also say so; the 
only thing is that they want more and 
more of it to come from Soviet Russia, 
while my hon. friend wants it from 
everywhere. That is all .the differ-
ence. We also want it. We have no 
objection. But we want the Finance 
Minister as well as the Government 
here to create such a climate in 'our 
country that private capital also will 
come into thi5country .... 

8hri Nagi Reddy (Anantapur): Only 
private capital. 

Sbri Banga: .... and also into part-
nership as our own industrial entre-
preneurs in our country so that we can 
develop our industries as rapidly as 
our friends would like to have it. 

Then, my hon. friend asked: Do you 
not want basic industries? Wbo said 
that we did not want basic industries? 
We want them. But does it mean that 
we should have all the basic industries 
in the public sector alone? Ca.n we 
not possibly have some basic indus-
tries in the private sector? In addi-
tion to basic industries, do we not want 
tertiary industries, medium-scale in-
dustries, cottage industries and so on? 
Are they to be developed only in the 
State sector? I say, no; they should 
be developed also in the private sector. 

I now come to my next point. IIIy 
hon. friend the Chairman of the Plan-
ning Commission was saying this 
morning, here are these ideals, we 
must very clear about them, and they 
must be looked at from a long-range 
perspective and all the rest of it. I 
confess having made one mistake in 
having allowed myself to be confused 
between the short-range perspective 
and the long-range perspective which 
were being placed before us like warp 
and weft from time to time by the 
Prime Minister, with the result that 1 
did not take h'm so seriously when in 
the past he said that so many of these 
adjustments could be made, but we 
should accept the general perspective; 
we accepted, therefore, the general 

perspective. But with what result? 
The Nagpur resolution came on our 
heads. If we had not accepted it, if 
we had not gone into that confusion 
which he had laid before us, it would 
not have been possible for us to have 
allowed him to come to Nagpur and 
then face us with that alternative. 
And there it is. 

The Pr;me Minister does not want 
accumulation of wealth. That is our 
stand also, the Swatantra Party's 
stand. 

An Hon. Member: Really? (Laugh-
ter.) 

8hri Ranga: It is no good laughing. 
None in this country can possibly say 
that 1 can ever be an agent or a re-
presentative or an apologist of any of 
these vested interests in this country. 
I can assure you that I have fought 
shoulder to shoulder with everyone of 
the sections in this country in fighting 
the vested interests, whether they b~ 
of the British or Indian or Russian 
make. But, at the same time, We have 
got to be careful to see that power is 
not concentrated in a few bands; ~hey 
may be capitalists, they can be· indus· 
trialists, they can be the Ministers 
here, or, not even the poor Ministers 
here, but their general managers and 
directors and all these other people 
over whom they have so little con trol. 
If they begin to exercise any kind of 
control, down comes the Prime Minis-
ter. down comes the Planning Com-
mission. That is why we do not want 
that concentration of power, of capital 
and also of direction. 

Then I come to the next point that 
is stated here on page 3. We want the 
processes of democracy and freedom 
to be developed and to be protected 
We rear that these processes are in 
danger of being blocked, if not atro-
phied by the manner in which the 
Planning Commission is going about. 
I wish to pay my tribute to the late 
Dr. Matthai who had the perspicacity 
and foresight to realise what a menac~ 
this Planning Commission was going 
ro be even to the authority of the 
Cabinet Ministers and of the Cabinet 
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as a whole when he resigned from the 
Cabinet on th's specific issue. 

Secondly, I would like my hon. 
friends of the Cabinet and also Shri 
Asoka Mehta to remember one thing. 
Shri Asoka Mehta was asking the 
Ministers to be energetic. He was 
asking indeed the Prime Minister to 
see that this Ministers are whipped 
nicely so that the horse-play will ~o 
on. I would like to tell these Minis-
ters that if they really care for their 
own constitutional authority, they 
ahould underline or underwrite this 
demand that the Planning Commission 
has got to be derated to such an ex-
tent that it would become an advisory 
body to the Cabinet and not the mas-
ter of it, as it has come to be now. 

Then I come to the third point. All 
these are given as ideals here from 
first to last. I am going from the last 
to the first one. The third one is that 
they want everything to be tested by 
public interest. I am all in favour of 
it. I co-operated with my hon. friends 
in passing the Companies (Amend-
ment) Bill several times during the 
last 25 years. I am prepared to co-
operate with them in seeing that the 
cDmpanies do behave in such a man-
ner that they satisfy the test of pub-
lic interest. By the same token I 
want to judge these public enterprises. 
My hDn. friend was mentioning about 
H.M.T. There are so many Dthers; 
H.A.L. and SD on. What about B.E.L. 
which is lying idle there? There are 
.0 many others which are lying idle 
there. So all these public enterpl"ises 
have gDt to be PUt to the test of public 
interest. Are they serving the public 
In terest or not? 

One day the Prime Minister said 
that there was a great demand for 
houses and our masons and carpenters 
were not able tD dD it. Therefore, a 
magician has come from Germany, 
Koenisberger by name; we are going 
to get all these things from Sweden 
and we are going to construct houses 
11ere; Eke a magical Alladin's lamp, 
we will be able to have 350,000 houses 
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and thousands more in a month, or 
year or so. On that, we spent Us. 2 
crores. What happened? The whole 
thing t\Dpped. When it fio'pped and 
we tDok him to task, he said, 'We have 
got to learn by experience. We must 
pay for it. What is two crores after 
all?' 

It is in this manner that we have 
been paying through our nose. There-
fore, I say that these public institu-
tions also have got to be put to this 
test of public interest. If it is proved 
to be in public interest, certainly have 
it by all means--any particular indus-
try or factory-under State enterprise; 
otherwise, allow it to be taken up by 
the people themselves. Who are these 
shareholders, directors and managing 
directors? I also used to th ink of 
them, in the same way as Government 
do, till very recently. I was so much 
prejudiced against them that I would 
not even care to go to their meetings 
in Delhi whereas the Ministers were 
always their guests. 

8hri Punnoose 
Even now. 

(Am balapuzha) : 

8hri Ranga: Even now I have not 
begun to go there, but there is nothing 
wrong in going, 

I have come to realise one thing, 
that this Government as well as my 
hon. friend, Shri Asoka Mehta, and 
all those people have come to conCess 
that in the next five years or fifteen 
or twenty years, it would not be ')05-
sible to tackle rural unemploy~ent, 
not tD speak of under-employment. 

8hri Asoka Mehta: I refute that. 

8hri Ranga: He refutes it. But they 
accepted it because they have written 
it here. They cannal;. tackle raral 
unemployment Or rural under-em9Ioy-
ment. They only tinker with it here 
and there. Nevertheless, what has 
happened? During the Second j!"ive 
Year Plan, as many as 3 mimon peo-
ple were unemployed and they are a' 
legacy to the Third Plan as unem-
ployed. During the Third Plan, ih.~y 
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are going to have 5 million more. All 
these people are going to be unem-
ployed. How are they going to find 
employment for them? They can be 
employed in agriculture, through small 
holdings, not through these ~ig hold-
ings with which my hon. fnend, the 
Leader of the House, has fallen in 
love He does not mind big fanns. 
He does not mind big people, but he 
does not want small people. There-
fore the small, poor, kisans have got 
to b~ driven into the co-operatives, so 
that it would be possible for him to 
go on the top of a harvester or tractor 
from one end of the earth to the other 
and have the satisfaction of this great 
vista, an e)«remely exciting vista. But 
that is not the sort of vista that we 
should go in for. 

They want to emphasise increase of 
production and employment. How 
can they have these if they are going 
in favour of co-operative farming 
which would result in unemployment? 
How can they achieve theSe aiDll! if 
they are going in favour of large 
farms-again unemployment? How 
can they have these with bigger and 
bigger industries and industrial units 
-again unemployment? How can 
they attain these objectives with only 
basic industries on the highest scale, 
with unemployment? They have to 
develop, and depend on, small indus-
tries for this. These should not only 
continue to exist but should prosper 
and progress in our country, because 
labour-intensive industries are most 
necessary. 

Both my hon. friends including the 
Labour Minister said recently that 
they were very much opposed to my 
hon. friend, the Finance Minister, and 
the Ahmadabad magnates because 
they wanted to.,.reorganise their tex-
tile industry. 1'hey wanted to reor-
ganise the textile industry and make 
it entirely, 100 per cent, scientific and 
technologically perfect. It is known 
as automation. No, they did not 
want it. They wanted labOUr not to 
be unemployed, because they know 
these people. Should they not extend 
their capacity for imagination and see 
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to the interests of the millions and 
millions of peasan ts-64 million pea-
sant families and their employment, 
and their need for sell-employment? 

The next question is; what sort of 
employment should they have? Do 
you want mere wage-earning employ-
ment? My hon. friend, Shri Nanda, 
does not want it. He had gone to 
Yugoslavia. He has come back and 
said that there should be partnership 
between labour and capital. But here 
are my kisans. There is no distinc-
tiOn between capital and labour. Both 
are combined together. On top of 
it, there is no need for a separate 
manager. The managerial service is 
also provided by them. The supervi-
sory work is also done by them. On 
top of it, all th~ enterprise, initiative 
and incentives are built in there in 
the employment itse!!. They are the 
kisans. They are 64 million of them. 
Do you want to get rid of them 
merely you accept a Report like thia 
and place it before the House? 

I do not wish to take much mor~ 
time. We haVe placed our amend-
ment before the House. I am con-
vinced about one thing. It is time 
that we make it very clear to the 
Government that We do not accept 
their planning. That does not mean 
that we do not believe in plan. My 
hon. friend, myse!! and others co-
operated m preparing what was 
known as the Gandhian Plan. We 
were all together at that time. We 
went down from Delhi to Sevagram. 
After the death of Mahatma Gandhi 
Vinoba Bhave was also there. A Sar-
vodaya Plan was prepared. But 
afterwards my hon. frIend has gone 
over to the government side and, 
therefore, he seems to sing a new song. 
I still continue to sit in the Opposi-
tion and, therefore, sing the same 
song. This is the only difference. 

Therefore, we believe in plan. But 
our plan is a Gandhian plan, a plan 
that has for its foundation dharma, a 
plan that is based On the initiative of 
our people, a plan that stands fOr self-
employment and security of our 
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people, a plan that believes in our 
people. My han. friend was saying, 
'Should we not have something much 
bigger?'.· Shri Harish Chandra 
Mathur was very bold when he said 
that· we. could achieve very much 
more. Let him look into the figures 
here. -. Here is the Progress Report on 
the Second Five Year Plan. I need 
not go intq the details. They wanted 
to collect small savings. The collec-
tions fell short ·of the target. What 
does it show? The Report makes in-
teresting reading. It says: 

"The yield from public -loans 
at the Centre and the States 
amounted to about Rs. 78 crores 
and Rs. 68 crores re.pectively in 
1956-57, -Rs. 68 crores and Rs 10 
crores in 19'57-58 and ., Rs .. 182 
crores and Rs. 56 crores in 1958-
59". 

It is going down. Then, the report 
Bays that a number of States failed 
to adopt additional measures of taxa-
tion. What are they-Madhya Pra-
desh, Bihar, Orissa, West Bengal and 
Uttar Pradesh. They were not able 
to raise the money because they are 
also responsible G<lvernments. They 
have got their own legislatures. They 
have got their people and they have 
found themselves incapable of raising 
any more money. In regard to the 
small savings, what has happened. 
The report says that the borrowings 
On the scale that was done strained 
the market considerably and the secu-
rities of a number. of State Govern-
ments were quoted at sizeable dis-
count and the Reserve Bank had to 
give a good deal of BUpport to p" 
capital market and some of the State 
Governments had to repurehase their 
own securities. This is the secret 
of your resources! 

16 hrs. 

You have not got money. You can-
nQt raise more money in the country 
and add more weight on the backs 
of the kisans who are sufrering or the 
middle-class who are sufrerlne ant! 
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being crushed dOWn about whom my 
han. friend was sO eloquent and said 
that their real income had not in-
creased since 1949, but had gone down. 
Your own Second Agricultural Labour 
Enquiry Committee has said that the 
real income of the agriculturist has 
gone down since the planning has 
started. Who has been benefited by 
this Government planning? The han. 
Prime Minister is an extra ordinary 
personality. He says in a very dis-
embling manner that it should be en-
quired into. 

The Minister of Labour and Em-
ployment and Planning (8hri Nanda): 
Is it disarming or disembling? 

8hri Ranga: said 'disembling' 
manner. He said that, so that 
the Opposition might be pleased. He 
said that an enquiry should be made 
in order to see where the rogues are. 
The rogues are there behind the 
Treasury Benches and they are in-
creasing in numbers. 

Shri Tyagi: Behind the Treasury 
Benches? What does he mean? 

8hri Ranga: I apologise, Sir. I mean 
that· the Government is shielding 
these moneybags all over the coun-
try. 

Mr. Chairman: The hon. Member 
must now conclude. 

8hri Ranga: I . conclude by saying 
that I oppose this Plan and we will 
have no truck at all with this Plan. 
Nevertheless, if and when we get a 
chance, we will certaiDJy have a plan 
which will certainly speak more of 
Mahatma Gandhi than this Plan. 

8hri Raghunath 8ln~h: May I con-
tinue'! 

Mr. Chairman: We shall now take 
up the other buslnelllJ. 




